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the no profit no loss basis is to be there but in 
the case of middle income group and others 
some element of profit is there which we 
generally use to subsidise the houses for 
economically weaker sections. In any case 1 
have noted whatever has been said and I will 
make enquiries. 

ALLOCATION  OF  TIME  FOR  DISPOSAL   
OF     GOVERNMENT     BUSINESS 
DURING REMAINING PART OF 

CURRENT SESSION 

MR. DEPUTY CHAIRMAN: I have to 
inform Members that the Business Advisory 
Committee at its meeting held today, the 30th 
April, 1974. allotted time as follows for 
Government Legislative Business to be taken 
up during the remaining part of the current 
Session of the Rajya Sabha :— 

1. Consideration and retturn of the follow 
ing Bills, as passed by the Lok 
Sabha :— 

(a) The Appropriation 
(No. 2) Bill, 1974. 2 days 

(b) The Finance Bill, 1974.      2 days. 

(c) The Union Duties of Excise
 (Distribution) 
Amendment Bill, 1974.       1 hours. 

(d) The Additional Duties of 
Excise (Goods of Special 
1 mportance) Amendment 
Bill, 1974. 1 hour. 

(e) The Estate Duty (Distri 
bution) Amendment Bill, 
1954 1 hour. 

2. Consideration and passing 
of the Coal Mines (Conse 
rvation ond Development) 
Bill,   1974,  as  passed by 
the Lok Sabha. 2 hours. 

3. Consideration of motions 
for concurrence for the 
reference of the following 
Bills to joint Committee:- 
(a) The Public Financial Institutions 

Laws (Amendment) Bi'l, 19"3. 30 
Minutes 

(b) The Code of Civil procedure 
(Amendment) Bill, 1974. 1 hour. 

The Committee recommended that the 
House should sit up to 6.00 P.M. daily or 
beyond 6.00 P.M. as and when necessary for 
the transaction of Government Business, 

MR.    DEPUTY    CHAIRMAN:    The 
House stands adjourned till 2.00 P.M. 

The House then adjourned for 
lunch at nine minutes past one of 
the clock. 

The House reassembled after lunch at three 
minutes past two of the clock, MR. DEPUTY 
CHAIRMAN in the Chair. 

DISCUSSION ON THE    WORKING OF 
THE MINISTRY OF INFORMATION 

AND BROADCASTLNG 
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MR. DEPUTY CHAIRMAN  : That   is not 
a point of order.  
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India Radio plays a very important role in the 
life of the nation inasmuch as it is one of the 
mass media.    1  have also certain   things   to   
comment   against   the   All Radio.   There are 
many more things which can be done by the All 
India Radio. There  are  many  activities of the 
Government, developmental activities, national 
integration and  welfare activities which can be 
broadcast to draw people's attention to those 
programmes.    We find that not much time is 
being given by the All India Radio to  these  
activities.    The  All   India     Radio should not 
be an instrument for recreation alone.    I 
believe that ihe All India Radio should 
broadcast programmes in which the activities of 
the nation, the activities of the rnment  of India  
and  various     State Governments are brought 
to the notice of the  people in order not only to 
rouse national feelings but also to make them 
aware of the total activities of the nation so that 
they also can participate in the total welfare and   
the   developmental   activities   of      the 
country. 
Sir,  my second  point,   is  that  a national 
P'cgramme is being broadcast every week from 
the All  India Radio.  How is it that the songs of 
Nazrul lslam and Tagore ate not being included 
in the national    programme?   I do not know 
why?   I    would request the Minister to look 
into this matter and see  that  such programmes  
are  broadcast  from the All India Radio,    Mr.  
Prakash Vir Shastri was speaking very much 
against  the news  that  relates  to the inter-
national   activities      and   the   international 
world.   He raised an objection.    Of course, I 
am also not one of those who want the total 
activities of the All India Radio only to be 
surcharged with the activities in The 
international   world.    But.   it   is   also  true 
that  as  a  nation  we  cannot  simply  shut our  
eyes to the problems which confront the whole 
world as such.   There are problems, for 
instance, the problem of Vietnam, the  problem  
of  Palestine  Liberation,  the problems in  the 
South and  the problems in the  West  Asia.   
There  are  go     many problems.   Those 
problems will also have | to be broadcast to our 
people.    And, that is why if All India Radio 
takes the initiative of giving this information to 
.he nation, 

SHRI SARDAR AMJAD ALI (West Bengal) 
: Mr. Deputy Chairman, Sir, I am yon for 
giving this opportunity to this House to 
discuss the working of the Information and 
Broadcasting Minis-try. 

DEPUTY CHAIRMAN: I would 
warn the hon. Members now itself thai there ' 
. . number of speakers. They should try to 
confine themselves to 10 or 15 mil 

SHRI  SARDAR  AMJAD  ALI:   1     was 
listening to the speech of my senior col-
league,  Mr.   Prakash Vir Shastri  with  rapt 
attention.    He started with Muslim League 
and  ended  with difference  of  'Namaskav' 
and 'Namaste*.    He levelled certain charges 
against   the   All   India   Radio.    His      
first charge  Was  that  the  All   India  Radio 
has been the  main spokesman of the 
Congress Party,   as   far   as   I   have   
understood   him. As a party man, I would 
have  been  very happy if the All India  Radio 
had become a party spokesman,   But 
unfortunately this has not yet been done.    
Shri Prakash Vir Shastri's charge has been 
that on various occasions, the speeches, 
remarks and observations  of  Mrs.  Indira   
Gandhi  are     being broadcast by the All 
India Radio whereas certain speeches of lava  
Prakash  Narayan have  not   been focussed  
by the  All  India Radio.    Sir, whatever 
status a leader might have in public life of he 
preaches  violence or   a   particular   method   
of   doing   things which  is  not supported  
by the  Constitution or by the norms of 
democracy of the country, it is better that 
these things are not brought down to the level 
of the common masses to agitate them.    On 
the other hand, if as a leader of the nation,    
Mrs. Gandhi makes an appeal to the nation 
that the democratic norms of the country will 
have to be maintained and the parliamentary   
institutions  of  the  country  will  have to be 
respected, then such things will have to be 
given publicity and if the All India Radio  
has  done  it   I do think that they have,   done  
it for the  total  welfare of the nation and the 
country:    I was really surprised to hear what 
Mr. Prakash Vir Shastri was saying.    Of 
course there are various charges  against the 
All India Radio.    The 



to the people , that is also a seivice rendered 
to the nation. As a nation we all can 
contemplate on these problems. Not c r.ly 
certain elite people of the countiy will be 
apprised of the situation but that as a nation 
we are all to unite together so as to listen to 
it, to express our views and to t h ink  what 
our Government and our nation should do. 
Therefore, I plead with the hon. Minister to 
see that events of international importance 
are also broadcast from the All India Radio, 
through the External Services Division and 
that will benefit us, the nation as such. 

Sir,  I  wiil speak a fe.v  -words about the 
D.A.V.P..  i.e. the   Directorate   of   Audio 
visiual   Publicity.    Sir,  1   am  really  cons-
trained to say once again in this House— I  
have brought it to the notice of the hon. 
Minister while WAS  Member of the In-
formation and Broadcasting Ministry's Con-
sultative Committee and also through  various 
questions in the  House—that D.A.V, i P. 
publicity is being given to all big presses ! 
and to all big newspapers. The    decisions 
which they take or the way in which they 
release publicity materials to different news- j 
papers shows that   they are doing so only 
from  the commercial  point of view.  I  do 
not think that a Government organisation or 
rather  a  particular Government sector 
organisation should simply judge things from 
commercial point of view.  Sir,    D.A.V.P. 
will also have to think and assess things from 
the point of view of promotional activities. 
The small newspapers hardly gel any 
assistance or publicity materials from  the 
D.A.V.P. Whereas, I find that various big 
presses get lots of publicity materials from 
the D.A.V.P. This links the big presses with 
the officials in the D.A.V.P. If the    hon. 
Minister wants me to give him information 
then I can give. There is a competition bet-
ween two big newspapers in one particular 
region and there are certain D.A.V.P. officials 
connected.   I know that one D.A.V.P. official 
had to visit Calcutta and arrangement was 
made by one newspaper that he would go in 
the First Class.    The moment the  other  
newspaper got the information, they booked 
an air ticket for that particular official.    A lot 
of information material 

thereafter had been given to these particular 
presses. This is not fair. We plead the 
ideology of socialism. We should also see 
that small newspapers get some assistance 
through public financial institutions well as 
public organisations. But, that is not done by 
the D.A.V P. Therefore, I would earnestly 
request the hon. Minister lo lake initiative in 
the matter and see that medium and small 
newspapers also get their due. This is what 1 
want to submit about the D.A.V.P. 

Then,  Sir,  I  want to say a tew words about 
the Press Information Bureau. There are 
various offices under the Press Information, 
Bureau.    The work of the Press Infoi-mation 
Bureau is to give information to the 
Government  from  the  down  level  of  the 
country as well as to percolate news from the 
Government agencies to the people. But, 
what is  actually being  done  in  the  Press 
Information Bureau?   Sir, I want to very 
earnestly submit to the  hon.  Minister that 
the officials in the Press  Information  Bureau 
think that they are all  mini-Gujrals and   
mini-Dharam   Bir   Sinhas.   They   expect 
that all  the  newspaper  reporters  will come 
to them, salute them, and if they like a 
particular man or a particular reporter then he 
will be given certain material from a huge 
bundle of papers which are daily being typed 
and cyclostyled.    If that particular officer is 
satisfied with the salute or with the smile or 
with the appearance of the  particular 
reporter,  then  he  will  give some material to 
him.    I believe, Sir, this is not the way.   If 
the informations about the   activities   of   
the   Government  are   to reach  the  millions  
of our  people,  then  it is the responsibility 
and duty of the Press Information   Bureau   
officials   to   percolate it to the down level of 
the people.    If the attitude of the P.T.B. 
officials  continues to be  the same,  I  
apprehend,  Sir,  that     the activities  of  the  
Government  will   not  be percolated to the 
people. 

Then, about the timings of the Press 
briefings by the P.I.B. officials. The timings 
of all the press briefing-; are such that it is  
hardly possible  to get them  printed 
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[Shri Sardar Amjad Ali] in the 
newspapers—either ii is at the fag end of the 
day as Shri Prakash Vir Shas-tri was telling 
about the briefing of President Brezhnev's 
visit or at some oilier time. The same thing is 
being adopted by the Press Information 
Bureau ollicials. Therefore, I would plead 
with the hon. Minister to look into the affairs 
so as to break the activities of the PIB 
officials. This is a very important media 
through which the activities of the 
Government percolate. I would submit that it 
should cover not only the activities of the 
Government in different walks of life and in 
the different Ministries. J. would request him 
to see that all very minor but detailed 
information is also given by the PIB to the 
press people, so that the nation is aware of 
the activities of the Government in order to 
make such mors awareness for a better 
solution of the problems with which we are 
faced. 

Then, Sir. a few words about the Film 
Finance Corporation. It is all the more good 
that the Government has formed the Film 
Finance Corporation. With regard to its 
activities, my first appeal to the hon. Minister 
is to Open an office of the Films Finance 
Corporation at Calcutta. As you Know, 
Bengali films have suffered a setback, have 
suffered very much for want of finance. I find 
that some assistance is being given to certain 
directors and producers. There are directors 
and producers who are not world famous. 
There are directors and producers who could 
do much better, but they are not getting assi-
stance. Mr. Satyajit Ray or Mr. Mrinal 
Mulkherjee is getting assistance, but what 
about the newcomers who want to make 
headway in the film world? They are not 
getting assistance. That is because you do not 
have an office in Calcutta. On some occasion 
he had given us to understand that an office 
would be opened. Such an office is needed 
very much. I would plead with the hon. 
Minister to open the office immediately. 
When they give public financial assistance 
for making pictures, is it not the duty of the 
Government to see that  the  forces  of  
violence  or  the  ideas 

of violence are not inculcated? As regards the 
films which are being financed by the 
Government some caution is required when it 
gives assistance to some producers or 
directors through the Film Finance 
Corporation. 

As a whole the activities of the Information 
and Broadcasting Ministry are satisfactory, 
but there are many things which should be 
improved. With regard to the television 
programme, barning Hindi pictures I do not 
find any other picture being shown. There is 
neither a Bengali film shown nor an Fnglish 
film. No other film is shown. Only old 
pictures are shown in the same way. 
Vulnerable pictures are also being shown. It 
has become a headache to keep TV in our 
house. Small kids are also interested in it. It 
should not cause any harm in their minds. It 
should do them some good. In the domestic 
atmosphere we want to witness certain films 
in the TV. It must be educative. Therefore, 
while presenting these things through the TV 
I hope the Minister will take the initiative to 
see that they show educative films. Scenes 
from the national life should also be depicted. 
It should be creative and educative. 1 would 
request the hon. Minister to take ini t ia t ive  
in  those  things. 

With these few words, 1 thank you, Sir. 

SHRI B. D. BARMAN (Tripura) : Mr. 
Deputy Chairman, Sir, the Ministry of In-
formation and Broadcasting plays an im-
portant role in the formation of public opinion 
and also it is the link through which the 
Government keeps in touch with the masses 
and with the public in general. If we want to 
have a glimpse of future India, we can have it 
from the working of the Ministry of 
Information and Broadcasting. I have gone 
through the Report of the Ministry of 
Information and Broadcasting and I am sorry I 
do not find anything with regard to the future 
India and the socialist India about which we 
are | speaking. 

First   of  all,   I  would   like   to   say   that 
the  press  is  a very strong instrument  by 
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[Shri B. D.  Barman | 
which we can come into contract with the 
musses. But what is the position of the 
press? It is controlled by the big mono 
poly houses, by a few industrial houses. 
If you want to free our press from the 
clutches of the vested interest, you should 
try to delink the press from the control 
of big business houses, otherwise, the 
success of our public sector for which this 
vested interest class can obviously have 
no affection will become difficult, because 
they want to denationalise the public sec 
tor. It is the Ministry of Information and 
ting which can make it endearing 
to the public, by propagating the ideas 
of the publ ic  sector to the people in gene 
ral. I fail to understand why in this Re 
port under review on 'Conference of 
Public Enterprises' only a few lines are 
written. But I think the success of the 
public enterprise is the success of India as 
a whole. If the public undertakings fail, 
it is the failure of the future India as a 
whole. So, a greater responsibility lies 
upon the Ministry of Information and 
Broadcasting to popularise the public sector, 
to make it understandable to the people in 
general, to the masses because without the 
support of the masses, without the sup 
port of the people in general, public enter 
prise cannot thrive. There is difference 
between public sector and private sector. 
There has been much discussion in this 
House about the public sector and the 
private sector in the debate upon industry 
and other subjects. I think that public 
sector cannot thrive without popular enthu 
siasm, without popular support, without 
popular affection. And the task lies upon 
this Ministry to make it popular, to make 
it understandable to all as to what we 
the aims and objects of public sector, why 
the public enterprise is undertaken and 
with what mental makeup we should 
build up the public enterprise. So, 1 think 
the necessity lies for the delinking of the 
press from the big industrial houses and 
that will expose real motive of the vest 
ed interests, who cannot obviously support 
public enterprises on which the future of  
India lies.There   is    shortage   of    
newsprint.      of 

brought it to the notice of the House that the 
price of newsprint has gone up from £.180 per 
tonne to £.430 per tonne in the last few years. 
There are small and medium newspapers apart 
from the big newspapers. And because of this 
shortage of newsprint, the small and medium 
newspapers . are going to be extinct. 
Measures should be taken to see that 75 per 
cent newsprint goes to these papers. 
Otherwise, we cannot have an independent 
press. 

Then I come to the question of films which 
play a great role in the formation of the 
country. But what is the picture of the films 
today? Film is also controlled by the big 
monopoly capitalist. 

It is in the hands of monopolists. The 
producer has no regard for quality or standard 
of film. He always looks to box office 
popularity. And what do these films contain? 
The films are always obsessed with vulgarity 
and violence. And then if our young boys go 
astray who is to be blamed.' It is we who are 
to be blamed for their moral degradation. We 
must be blamed for producing films which do 
not project any high standards of life. The 
films are full of violence, sex appeal and 
obscenity. Therefore, until and unless the 
Government takes control of the film industry, 
which is a very important step in the 
reformation of our country, we cannot have 
any hope for the future of our nation. 

Mr. Deputy Chairman. Sir, I will speak 
something about the All India Radio. While T. 
V. in other countries has attained maturity we 
are still in infancy. Therefore, the least said 
about T. V. the better. T.V. is not accessible to 
the poor and illiterate masses. It is within the 
reach of an affluent few. And what sort of 
programme is given by the All India Radio 
which has now reached the masses of this 
country? The programme is stereotyped. Does 
its programme give any impetus to the masses 
as to what we are and what our future is going 
to be? 

Mr. Deputy Chairman, Sir, I would be 
f a i l i ng   in my duty  if  at  this  moment I 
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do no: say something about my State of 
Tripura Sir. there is a programme from the 
All India  Radio station of Calcatta which is 
called Tripuri programme. it is broadcast not 
from Tripura but from A.I.R. Calcutta. I am 
t h a n k f u l  to the Calcutta station of All 
India  Radio for not discontinuing that 
programme because this programme is 
mainly for the Tripmi listeners. Tripura 
attained full-fledged Slate-hood in 1971. But 
the Tripura station of All India Radio is not 
broadcasting a single programme in the 
Tripuri language which is spoken by one-
third population of the State. The tribals of 
Tripura speaking the Tripuri language do not 
have the opportunity of hearing from the 
Agartala station of A.I.R, any programme in. 
Tripuri language. 

Deputy Chairman, in the Report of the' 
Ministry it is slated that AIR puts up special 
programmes for Adivasis in more than erne 
hundred tribal dialets. The All India Radio 
station of Calcutta gives fifteen minutes 
time for this Adivasi piog-ramme in Tripuri 
language. It is meant for those speaking 
Tripuri dialects in Tripura. Within this fifteen 
minutes there is k. song, the market review 
and so on. And this fifteen-minute 
program'Tie in Tripuri for Adivasis is 
broadcast from the All I n d i a  Radio. Calcutta 
and not from Tripura.    Why this step-
motherly attitude 
3 p. M. 
so far as All India Radio, Tripura, is con-
cerned? The listerners of All India Radio 
Tripura, are entitled to hear the programme of 
All India Radio, Tripura in their own mother 
tongue. Why have they to listen to All India 
Radio, Calcutta, for that purpose ? Of course, 
All India Radio, Tripura, is relaying All India 
Radio, Calcutta so far as the Tripura 
programme is concerned. Tripura had been a 
centre of fine arts and music, both vocal and 
instrumental. The Rajas of Tripura were 
patrons of music and fine arts. But I know 
that All India Radio, Tripura, is giving no 
programme from the local musicians, vocal 
and instru-rom persons who have got much 
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proficiency in that line. They have been dis-
regarded. They are rotting in their own State. 
Why is this step-motherly attitude for the 
people of Tripura? If you tune in to All 
India Radio, Manipur, you will hear 
programmes in Manipuri language. If you 
tune into All India Radio, Gauhati, you will 
hear the Assamese language. Hut if you tune 
in to All India Radio, Agartala, you will not 
hear the mother tongue of the people of 
Tripura who are speaking the Tripuri 
language. Why is this sort of discrimination, 
this sort of step motherly attitude towards the 
people of Tiipura, particularly the Tripuri-
speaking people of that locality? So I want to 
say that All Ind ia  Radio should develop the 
heri'age and culture of the people of Tripura 
so that the people of Tripura may get a better 
deal from the service of All India Radio. 
Thank  you. 

MR. DEPUTY CHAIRMAN : Shrimati 
Leela Damodara Menon. 

SHRIMATI LEELA DAMODARA 
MENON (Kerala) : I thank you, Mr. Deputy 
Chairman, for giving me an opportunity to 
participate in this discussion. I consider this 
Ministry a very important one because it is 
the one on which we depend to induce and 
promote social changes and social 
development in this country. I congratulate 
the hon. Minister and his colleagues for the 
sincere efforts they are making to create an 
atmosphere in this country so that vast 
millions of our people, who can only learn 
and get enlightenment through their eyes and 
ears, may get some knowledge of what is 
going on in the country. There is, no doubt, 
that the AIR, TV and films are some of the 
biggest media in this country for 
transmission of knowldge and enlightenment 
to our people. I am glad that the Ministry has 
taken on the objective of having a "Face to 
Face" programme with individuals so that 
this medium could be properly utilised to the 
fullest extent. I know it is a far cry now 
because we have only 1,28,0000 sets and 
only 15 per cent of our rural people are 
contacted through this 
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medium. The UNESCO standard, I believe 
is that there should be one set for every Ave 
persons. That should make us realise that we 
are very far from that standard. 
Nevertheless, as I said, a very sincere effort 
is being made and I congratulate the 
Ministry for the same. 

I now come to the controversy that is 
raging against All India Radio being utilised 
to project the polices of the Government. I 
think it is unnecessary because I feel strongly 
that the All-India Radio, the television and 
other media should project the policies and 
programmes of the Government because that 
is the only way in which the people can 
understand the policies and programmes 
which have been adopted on their behalf by 
the Government. I also know that the All-
India Radio is not shutting out other shades 
of opinion. It is giving sufficient chances for 
various shades of opinion being presented. 
But I feel that these media should be utilised 
by the Gov-erment to project the policies of 
the Government. And if anybody has any 
idea of political influences being projected 
through the All-India Radio, he is building 
castles in the air to capture the All-India 
Radia. The All-India Radio has taken on 
many programmes of expansion. But because 
of lack of funds they have not been able to 
really do justice to both the old and the new 
programmes. For example, I cite the Calicut 
station of All-India Radio. Its position is 
rather dismal. It has no programme of any 
improvement during the near future. At the 
same time in Kerala we had a new station 
which has been inaugurated and by the 
experience of this being on the air for only a 
small period of about 11/2 hours, it is so 
short, one wonders whether it is worthwhile 
having a station which is of so little utility to 
the people. I think that some new 
programmes should be planned to give more 
funds for the All-India Radio. At least the 
amount that is coming from the commercial 
sector today, which is about Rs. 16 to Rs. 18 
crores, should be utilised so that these expan-
sion schemes could be put on a better scale 
than these are today. 

There are complaints that some of the 
programmes are very unimaginative and 
wooden. Probably the new Directorate of 
Evaluation will find out the drawbacks and 
suggest remedial measures. And the radio 
listerners forum and the rural club could be 
better organised. Audience research idea of 
the Ministry is now being put forth and it will 
give a greater chance to make these 
programmes more effective. It brings out new 
talent. Some of the new programmes have 
brought out new talent. I disagree with the 
Member from the Opposition that You Vani 
is not a good programme. I believe that it is 
one of the most popular programmes of the 
All-India Radio. It has introduced new talents 
and this programme is being enjoyed by both 
the young and the old. There is no harm hi 
adding on more nuances to the same 
programme. Nevertheless this has been a very 
good beginning. Some of the new Progammes 
have failed like the science programme which 
was, no doubt, a good idea. It has been so 
badly presented that it has been appreciated. 
If there are misakes—and I think we can 
make mistakes—those mistakes can be cor-
rected so that we can retain the good and 
throw out the bad. 

With regard to family planning programme 
I find that the Ministry has given more 
number of hours to the family planning 
programme than it had intended and targeted. 
That is very good. 1974 being the World 
Population Year I feel that special 
programmes should be drawn up for this so 
that the objective of the UN, viz. to project 
the dangers of population explosion in the 
world, could be better taken to our people. I 
feel that this programme should have a 
priority this year. 

A word about women's programmes. I 
know that a vast majority of our women arc 
illiterate. But they are not imbecile. And 
many of the programmes are so patronising 
and didactic that I wish something should be 
done about these programmes so that instead 
of leaving the listener with an exasperated 
impatience, we could have some sort of really 
interesting programmes for women. 
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I think the Ministry should pay some 
attention to this programme, in parti-cular. 

With regard to external services, 1 do not 
know whether Shri Shastri had 
misunderstood or whether I had. I take it that 
external services are meant mostly to project 
India's image abroad rather than to project 
outside world's image to India. Probably both 
of us are right. But in the projection of our 
image abroad, due to certain technical diffi-
culties, people abroad are hardly able to hear 
thte news that we send out from here. They 
are barely audible even in the best sets. I do 
not know whether we could improve on it 
without incurring heavy expenditure on 
technical equipment etc. But there is a 
danger. Other countries less friendly or rather 
indifferent to India are projecting a lot of 
wrong information about India in other 
countries. We have got to Jo something 
about it and see that this distortion is 
prevented. 

I agree with Shri Shastri that we have to 
have good A.I.R, correspondents at least in 
certain places such as headquarters of United 
Nations in New York and Geneva where our 
programmes, policies and our political and 
economic problems are discussed. We do not 
have this  arrangement  today 

Press is another transmission belt that 
takes very good and very bad news 
throughout the country. The hon. Minister 
has again and aggain reiterated that he would 
stick to policy of delinking the Press from 
monopoly houses so that the Press remains 
an independent organ T feel proud that we in 
this country have a Press which is the freest 
in the whole world. We must commend the 
role of our Press because while they use all 
the freedom of expression, they also know 
when to exercise the freedom of not 
expressing certain thing and this is when 
reporting general news about discord and 
disunity in  the    country and 

which encourage saboteurs of our integrity 
and freedom. In this regard I think I must 
congratulate the Ministry for its policies of 
national integration and leadership that it has 
given which has made our Press aware of the 
freedom and also aware of the restraints that 
they should exercise when they should. 

With regard to the big papers, of course, 
some of them are being controlled by big 
industrial houses in order to project their 
ideas and policies. But there are some big 
newspapers in this country which have been 
built up on popular goodwill and which have 
always received popular support and stood 
for popular causes. I think when we speak of 
big newspapers, these should not be clubbed 
with those papers which are just the mouth-
pieces of big industries in this  country. 

I congratulate the Ministry for the way in 
which they have come forward to help small 
and medium news-papers especially at this 
juncture when newspapers are facing a very 
bad period due to shortage of newsprint 
(Time bell rings.). I shall conclude soon. I 
only want to make a point that with regard to 
newsprint I heard—I do not know how far it 
is true and if I am wrong. I hope the Minister 
would correct me—that our ships have 
refused to lift the newsprint cargo from 
Canada especially when there has been such 
shortage of newsprint in this country. I wish 
the news is wrong. 

Sir, with regard to the newsprint factor, I 
feel that the pace at which they are going is 
so slow that something has to be done to 
expedite its being commissioned as quickly 
as possible. 

Sir, with regard to the films—I do not 
have much time and that is why I am rushing 
from the issue of newspaper to the film 
media—I do not underrate the importance of 
the influence of the films. But 1 want to say 
one thing. I want the Government to see that 
the Film Finance 
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Corporation is able to help in the production 
of films in the country more in ordei that 
there will be. more good films. In the 
present-day world. Sir, the trend in films is 
to put some stress on violence and sex. Sir, 
this is a country where the woman is 
symbolised as Shakti and the mother. But 
even in this country now I he stress is laid on 
sex in the films and the woman has become 
a sex symbol in our films and it is a very sad 
thing lor this country especially when the 
countries where the woman was treated only 
as a sex symbol are coming to our country to 
get some spiritual inspiration and to see what 
could be done in their countries to reverse 
this evil tread. Of course, I know that we 
have no right to dictate as to how films 
should be produced. But something should   
be  done   in   this  connection. 

Then. S.r. with regard be- television, I 
should say its also equally important. The 
honourable Minister said that he was trying 
to delink the Television Wing from the AIR. 
1 do not know when we are going to have 
several channels on TV so that the TV can 
cater to the needs of every type of people. In 
this connection, Sir. I would like to say that 
there should be a separate programme for 
children. There ate neigther good books for 
children nor good films for them nor good 
programmes on the TV. I hope that this 
aspect would be taken care of. One more 
point   and   1   will  conclude. 

MR. DEPUTY CHAIRMAN: You have   
to   wind   up   now. 

SHRIMATI LEELA DAMODARA 
MENON : Before I sit down. I would like to 
make a small appeal to the honourable 
Minister. Sir, in Kerala we do not have the 
Light & Sound programme anywhere. 
Kerala is going to become very important 
from the tourist angle and, therefore, for the 
tourists that may be cutting there and also for 
the people of Keiala, it would be a very 
interesting feature if at least one Light & 
Sound Programme is introduced. This is my 
appeal to the Minister. 

Sir, I thank you once again for having given 
me this opportunity to participate in this 
discussion. 

MR. DEPUTY CHAIRMAN : Yes, Mr.  
Nawal  Kishore. 
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SHRI   SARDAR   AMJAD   ALI :   I   was 
tking   about  the   percentage   of  Bengali 
films.    The number of Bengali   films    or 
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[Shri Sardar Amjad Ali] some other films 
shown is in not in   proportion to the Hindi films 

SHRIMATI SUSH1LA SHANKAR 
ADIVAREKAR (Maharashtra) : Mr. De-
puty Chairman, Sir, the Ministry of In-
formation ind Broadcasting through its 
different units function to reach the 
maximum member of people and despite 
what other Members feel I think it has 
made considerable progress with the help of 
these mass communication media; specially 
in times of crisis and emergencies   it  has  
rendered  valuable  service. 

Sir, I will not go into the working of all 
the different units but I would like to make 
my observations restricted to two or three 
units only. 

Firstly, I would like to refer to films. The 
Films Division is really doing a good job 
and is painstaking in its endeavours to 
produce good film, documentaries which 
cater to Indian as well as foreign audience. 
But it can do still better as there is enor-
mous scope for improvement. A variety of 
subjects are selected but the presentation 
has not much of variations, imagination or 
originality. So many a time these docu-
mentaries fail to capture the interest of the 
audience and the purpose is lost. In the 
cities we see the audience leaving the 
theatre when the documentaries are being 
screened. Fortunately the interest in short 
films, cartoons. quickies, etc. is increasing   
and     the       Department     should 
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take advantage of it. Another thing is the 
documentaries produced with the eye to the 
foreign audience can never be appealing to 
the tribal and rural audience. Even the urban 
and the rural audience have different appeal. 
So the approach should be a separate one if 
we really intend to give information and 
education to the illiterate population of our 
country. At least there are some screening 
facilities in urban and semi-urban areas but 
there are  none in the rural  areas. 

Even a mobile van reaches Ihcre one or 
twice in a year. The field publicity de-
partment should have more facilities of 
mobile vans fully equipped to move in the 
remote  areas of the  country. 

The Central Board of Film Censors 
examines two to three thousand films every 
year. It is a well-known fact that by and large 
the films that are produced are devoid of any 
aesthetic or artistic taste and it has hardly any 
social objective to fulfil. They are mostly un-
Indian. Sir, the high increase in the premium 
of violence and sex in our films poses an 
alarm and not without its social, political and 
economic consequences. The scenes are in bad 
taste with a tinch of morbidity and completely 
out of context. The only justification for it is it 
draws a larger audience and makes larger 
profits, which leads to a number of other evils 
like black money, income-tax evasion, the star 
system, etc. What we require, Sir, is a bold 
national film policy, well defined and 
comprehensive and along with it the 
conditions of work and employment in this 
industry must be regulated. There are a 
number of potentialities in Indian films for 
earning the much-needed foreign exchange by 
securing overseas market with a proper policy 
laid down. There are more than 400 feature 
films produced every year. With a few excep-
tions, they are extremely over-romantic, 
devoid of any real imagination. It has a 
shoddyscript of time worn subjects, sprinkled 
with equally silly songs and extremely ! 

naive in its approach. The F;lm Finance 
Corporation was formed with the specific idea 
to finance production of quality films in order 
to raise the general standard of films, provide 
clean, healthy and purposeful entertainment 
and also represent all that is best in our 
country for the overseas audience. But 
unfortunately, Sir, the low-budget films and 
specially those helped by the Film Finance 
Corporation failed to have the right 
encouragement. These films are facing a 
problem—where to screen them ? Because of 
lack of availability of films theatres, the fate 
of these quality films is nothing but to be 
repacked into the cans after receiving some 
praise from here and abroad. But, sir, do you 
think-that it will give a boost to the film 
movement to produce low-budget movies or 
will they ever come forward to undertake such 
a venture ? The Ministry will have to give 
serious thought to starting an art-theatre 
movement. I know the experience of one 
theatre at Bombay is not very successful, but 
it is all the more necessary to make efforts to 
solve the problems which serve as hurdles. 
Once it is overcome and a chain of such 
theatres is established, these films which have 
excellent production, technical and acting 
value will no doubt be popular. There is one 
more point, Sir. to which 1 would like to draw 
their attention. It is all the more likely, in 
order to complete with TV, that our films 
might incline to be more daring. We have to 
guard against this danger and so the urgency 
of  popularing  these  quality  films PI s. 

It can also establish some contacts with 
commerical cinemas and distributors who 
may have surplus playing time or:' gaps in the 
playing time between two big star-cast films. 
This will take films produced by the Society 
to a larger audience. Another thing that the 
Children's Film Society should do is they 
should attract and encourage good film-
makers and directors of renowned fame to 
produce films for children, as well as for 
parents, who also need education on 
children's problems. These directors should 
be given .: free hand to   select   a   suitable   
story   and   should   be 



 

[Shrimati Sushila Shankar Adivarekarj 
allowed to handle the rest of it with a 
condition to finish the film in time and 
within the stipulated budget. The Society 
will have to make fresh approaches and 
leeway to reach the children who are n.ai-ly 
40 per cent of the population and who are  
the  hopes of tomorrow. 

Sir,   now  I   will  come  to  AIR  and  TV 
units. AIR has made a marked quantitative 
expansion   in   its     various     activities   and 
more  so   in   regard   to   programmes.   But, 
Sir, the content and quality of programmes, 
coupled with poor,    unimaginative and in-
different presentation,  is the basic criticism 
against all varieties of programmes,    be it 
classical  music,  light music,  talks,  dramas 
or even a school  broadcast.    The Chanda 
Committee in its report has made a number of  
valuable  observations and     suggestions for 
improving the basic character and  approach 
of this most powerful and popular mass 
media.  I hope that    they should be 
implemented fast.    We have to depend more 
now on producing  our own programmes, as 
in the present situation buying them trom 
abroad will have to be curtailed to save the 
foreign exchange.    This  puts  us to  utilise 
all our resources to develop a self-reliance 
policy  for     improving  our     programmes. 
AIR rightly claims that because of its en-
couragement many new amateurs are taking 
to music.    But still AIR has to depend more  
on   mediocre  talents  for  its  various 
programmes. Top-ranking artistes must not be 
allowed to develop any apathy towards AIR   
by   awarding   them   good   remuneration.     
It  should   also  establish  and  maintain  
contacts with  a   number     of  musical 
schools and music circles for finding trained 
talents and artistes from the rural areas also   
should   find   a   place   and   right   en-
couragement. 

The programme of talks, discussions, etc. 
has its own importance. But they look more 
like s t i l ted studio discussions which go 
unnoticed. The survey gives a surprising result 
that these prestigious talks have hardly 2  per 
cent of listeners. 

There are certain hours reserved for Hindi, 
Sanskrit and other South Indian language   
lessons.   But   no      evaluation   of 

listeners taking advantage of them is t aken .  
These lessons are extremely monotonous 
and  repetitive  from  one  year  to  other. 

The family planning programme has a 
special consideration in the broadcasting 
schedule. But the reports are that it too has 
started lacking in variations and presentation 
to draw the audience attention. 

The Youth programmes both on TV and 
AIR are good but they cater to and lean more 
on, western-oriented youths and youths of 
the University campus. Special programmes 
for non-student youths will be  equally  
welcomed  and  appreciated. 

Another popular programme is the 
women's and children's programme. There 
are over 4800 women listeners' clubs and 
over 8000 children listeners' clubs. What is 
the ut i l i ty  of these duos except that they 
write letters to the Department ? Some 
participation of these members or a visit to 
their clubs from the Department will 
definitely establish a link between the A/R 
and  the listeners. 

The audience research survey is mean-
ingless if done without proper resources. So. 
it is very necessary to provide proper 
financing so that the survey could help in 
improving the  programmes. 

The Vividh Bharati is another immensely 
popular programme which receives nearly 
four to five lakhs of letters of request every 
year. It is a commercial service to earn 
revenues. There is a fear expressed. Sir. that 
this popular channel might be overpowered 
by utilising it for marketing interests and 
products and promotion of private 
enterprises. And so, some versatile changes 
should be made by introducing items of 
interest in announcements. The Ministry will 
also have to lay down certain norms to 
control the advertisement messages; 
otherwise, the business interest might 
dominate to the tune of deviating the AIR 
from its objectives. So, also, in selecting TV 
films, it appears that the selection of films is 
more from the big budget films than the 
quality films. TV could also be utilised for 
the literacy; as   is  done  in   many  other  
countries. 

145    Discussion on [30 APRIL  1974]        of Ministry of Information  146 
working & Broadcasting



147    Discussion on [RAJYA SABHA]      of Ministry of Information   148 
working & Broadcasting 

The staff problem has been left to simmer for 
an unnecessarily long period. The practice of 
discrimination between the programme 
executives and the programme producer staff is 
not healthy at all. Both are equ-rlly important 
and complementary wings of the AIR. A 
sarangiwalla or a tabalehi is just like any other 
executive staff. Housing, promotion and other 
such facilities should be for all. It seems that the 
production staff has no promotion. Once he is 
recruited as drama-voice 01 drama assistance, 
he retires as drama-voice without any 
promotion. The programme staff should have 
social consciousness and freedom to work if he 
has to do justice to his assignments and must 
have proper facilities of reading room, library, 
separate room for writing, etc. to get better work 
from them. The Minister should also make it a 
point to meet the production staff members once 
in a year at least without the protocol para-
phernalia around them so as to really un-
cterstand the grievances of the staff. The 
announcement by the Minister for fresh thinking 
on the subject itself is refreshing. 

The delinking of T.V. from A.I.R, is another 
welcome gesture. I only hope that these 
decisions will no! be tossed around for a longer 
time. What we need in A.I.R, today is not a 
change of management but new reforms to 
meet the new challenges. 

 
[The Vice-Chairman (Shri V. B. Raju in 

the Chair.] 
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SHRI NABIN CHANDRA BURA-
GOHAIN (Assam): Honourable Vice-
Chairman, the country is facing a great 
catastrophe during its life since Independence. 
The country faces the agitated minds of the 
youths.   The youths are too 

much agitated whenever they find that their 
representatives in the democratic set up are 
not acting according to their expectation. 
They find rampant inefficiency and corruption 
in every field and on many occasions at the 
connivance of the ruling authorities. They see 
a dark and bleak future. Some doubts appear 
in their minds as to whether this process of 
democracy can be able to deliver goods for the 
achievement of their goal wedded with 
democratic socialism. Therefore the force of 
the youths in the country is not having balance 
now. They are losing faith in   the  leadership. 

In such a situation of dilemma, on many 
occasions, Sir, the youth force is exploited by 
the reactionary forces in the country to 
achieve their ulterior objectives. Shri Prakash 
Vir Shastri reminded us of the arson 
committed in the office of 'The Searchlight'' 
and "The Pradeep". It is really a sorrowful 
affair that the people who have been running 
after democracy have been causing 
destruction to the media of democracy. There-
fore, the main problem now is to see how to 
cool the minds of the agitated youth, how to 
bring back their lost faith in the present 
system of democracy and how to meet the 
challenge of the forces of destruction and 
violence trying to pull down the democratic 
structure of the society. At this catastrophic 
moment, there is a great need for reshaping 
the minds of the youth and for bringing back 
hopes to them for the success of democratic 
socialism and for convincing them that the 
present violent agitations will not and cannot 
lead them to democratic socialism. Therefore, 
in this particular critical moment, the 
responsibility for bringing back the agitated 
minds of the youth to a peaceful and normal 
state falls to a great extent on the Ministry of 
Information & Broadcasting. The programmes 
for the youth, the "Yuva Vani", are thoughtful 
innovations to meet the needs of the youth and 
the present programmes are to be reoriented to 
include the talks of the national  leaders,  
suitable dramas  and 
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[Shri Nabin Chandra Buragohain.] proper 
other items which can create a good impact 
on the agitated young minds. The reoriented 
"Yuva Vani" programmes should cover all the 
radio stations, and should be in the regional 
languages also. apart from Delhi, Calcutta, 
Hyderabad and Jammu. I hope the Ministry 
will realise the gravity of the situation and 
take  immediate  steps   in   this   respect. 

As a great help to the development of the 
different cultures of the nation, the radio 
stations should be encouraged to give 
importance to projecting the different cultural 
aspects of life and also of religion. Now, Sir, 
the Gauhati radio station is not enough for the 
whole of Assam and the nsighbouring regions. 
There should be a radio station at Jorhat 
which is regarded as the cultural capital of 
Assam. Majuli, which is the largest fresh 
water island and which is the religious capital 
of Assam and which is known for its shastriya 
dances and dramas stands at the door-step of 
the town of Jorhat and it deserves the attention 
of the Song & Drama Division of the 
Ministry. As a great help to the easy growth of 
the nation in all spheres, the radio stations are 
to be increased for giving opportunities in 
growth and exhibition of the different cultures 
of the nation. The personnel working in the 
Information & Broadcasting Ministry must 
have experience and knowledge of all the 
regions of India. Therefore, the personnel 
working in the State Information & Publicity 
Departments should be taken into the various 
offices of the Ministry on deputation and the 
officials of the Ministry might be deputed to 
the State Governments for the benefit of the 
regions, I respectfully differ from the opinion 
expressed by Shri Shyam Lai Yadav. He has 
rather not realised the necessity of the service 
of television in a backward country like India. 
Television is an audio-visual medium and 
influences the mind in a better manner. 
Therefore, the whole country should be 
covered by the television programmes as early 
as possible. The commissioning of the 
television centres at 

Delhi, Bombay, Srinagar, Amritsar and Poona 
during the Fourth Plan period gives rise to the 
feeling that the rural masses and others who 
need the television services the most are 
neglected. Therefore, there shoild  be 
arrangements for setting up television centres 
in all the rural areas whose benefits may reach 
unto the last 

Sir, the country is facing a newsprint crisis. 
Small regional newspapers have been 
experiencing great difficulties on account of 
this shortage. Therefore, such newspapers 
should have special aid and encouragement 
from the Ministry. The newsprint distribution 
should not only be based on the number of 
circulation of a newspaper, but also, I think, 
on the outlook of the paper concerned and this 
should  also  be  taken  into consideration. 

I submit that the newspapers trying for the 
propagation of democratic socialism must get 
preference in respect of getting newsprint  
quota. 

Lastly, Sir, my question is: Have the films 
shown in our cinema houses been contributing 
to the present uneasiness of the younger 
generation in the country ? In this respect, I 
am one with our esteemed friend, Shri Nawal 
Kishore. My answer is: to a great extent—yes. 
Therefore, the Film Censor Board which has 
given green signal to a large number of 
unhealthy pictures, has done great disservice 
to the country. I am sure that these rotten 
films have created enough impact on the 
young generation. We must put a stop to 
exhibition of films which concentrate on sex 
appeal in the theme for earning money only. I 
hope that the hon. Minister in charge of 
Information and Broadcasting will realise the 
need of the time and take steps for 
constituting the Film Censor Board with 
persons who can appreciate Indian morality, 
culture, tradition, etc. best. Thanks. 

SHRI     SALIL    KUMAR    GANGUL1 
(West Bengal): Sir, the Report of the Ministry 
of Information and Broadcasting states that 
"the country is in the throes of 
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a serious newsprint shortage. The shortage is 
not peculiar to India; it is a global 
phenomenon." Then it says, "India had 
planned to import a little over 2,00,000 
tonnes this year against a demand of about 
2,40.000 tonnes, which itself was based on 
restrained consumption. But contracts could 
be entered into only for about 1,26,700 
tonnes. Availability from Nepa Mills was 
about 40,000 tonnes." Sir, 1 would like to 
know why the contracts could not be entered 
into up to the extent of the planned quantity 
of 200,000 tonnes. Why was this shortfall ? 
Who was responsible for entering into these 
contracts ? 

Then the Report says, "To make matters 
worse, even the quantities contracted for 
have not been shipped according to schedule. 
As against 71,000 tonnes of newsprint that 
should have moved into the country by the 
end of 1973, actual shipments do not amount 
to more than 53,000 tonnes. With dwindling 
stocks at home and short supplies from 
abroad, an already difficult situation has 
become grave." Now, Sir, I would like to 
know who is responsible to arrange for the 
shipments'' Did the contract have a penalty 
clause ? If the foreign suppliers are at fault, 
then the Government could have taken 
certain steps. Nobody knows what the nature 
of these contracts was. Sir, I would like to 
know whether we were paying for the 
newsprint or, as usual, the Government of 
India was depending on foreign charities. It 
is very strange that the contracted shipments  
could  not  be  delivered. 

Sir, I would like to say that the details of 
these contracts should be laid before the 
Parliament so that people may know what 
kind of business acumen and activity the 
Government officers abroad are engaged in. 
It is also strange that India's requir-ments 
being only .02 per cent of the total world 
supply of newsprint, the supply could not be 
maintained. The quan-tity required by India 
being so small, why was it that the supply 
could not be maintained either by importing 
from the friendly   countries   like   
Bancladesh      and   other 

EaslTinopean countries or by stepping up 
production well ahead in time ? I am quite 
sure that the Government would not say today 
that it was ignorant of this so-called world-
wide shortage of newsprint which was in the 
offing. I think, Sir. that this shortage was 
deliberately created by the Government with a 
particular political objective  in  view. 

Sir, Government has imposed a 30 per cent 
cut in the newsprint quota. There is good 
reason to suppose that this has been done 
deliberately with the object of pre-surising the 
press barons, the owners of the monopoly 
houses—who also control the big press in 
India—for the political objectives of the 
ruling party. Otherwise, Sir, the small 
newsprint requirement could be easily 
maintained. 

Sir, the monopoly houses control big 
newspapers and the Government of India 
controls them by giving them very huge sums 
of money by way of advertisements and 
because of this policy the views of the 
opposition parties do not find any place in the 
newspapers of the big press. Only the 
act ivi t ies  of the ruling party and of Minis-
ters are magnified in the press, in the big 
press, and opposition criticisms are all stifled 
as far as possible. Even Parliamentary debates 
get very little space in big press today. 

Then, Sir, it is well-known that there are 
big newspapers in India whose actual 
circulation is much less than the newsprint 
quota allotted to them. This is a method by 
which Government blackmails the press into 
submission. Some pro-Syndicate papers over 
night became—I would not like to mention 
their name—, to everybody's knowledge they 
became pro-ruling Congress because some of 
them were caught but later released on 
charges of selling newsprint in black-market. 
Obviously, they had newsprint in excess of 
their quota. If they cannot be blackmailed into 
submission then advertisements are stopped. 
If the stoppage of advertisements does not 
produce    any  results,      Government    has 
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[Shri Salil Kumar Ganguli.] clearly given a 
hint that the papers will be burnt down   
outright as   happened in the case of  
Searchlight—unless  the  big press broadly 
agrees to toe the Government line. 

Then, Sir, I would like to mention about the 
All India Radio. This All India Radio has 
been made a party organ by the ruling 
Congress. Day in and day out all the speeches 
and sermons of the members of the ruling 
Congress and Ministers are given publicity by 
the All India Radio, whereas the opposition 
criticisms do not find any place. In fact, even 
the debates of the Rajya Sabha get very little 
coverage over the All India Radio. Two of 
our esteemed colleagues here, Mr. Niren 
Ghosh and Dr. R. K. Chakrabarti, wrote 
letters about 15 days back to the All India 
Radio complaining about this matter. But, 
their letters were not even acknowledged uptil 
now. 

Sir, the utterances of Congress leaders of 
various levels, including those of the District 
level, are given publicity by the All India 
Radio even if these utterances are made in the 
course of their own party meetings. But the 
reports of big rallies and meetings organised 
by opposition parties are not given any 
publicity by the All India Radio, even if 
requests are made to that effect. 

Sir, the very profound pronouncement of 
the Prime Minister as to the impropriety of 
attempting to dislodge an elected Ministry by 
agitational method is quoted by All India 
Radio daily as if they are reciting from 
scriptures. But, this All India Radio never 
mentions the comments of the opposition 
parties which are made every day that this 
very Prime Minister set the example, when 
she was the Presi. dent of the Congress, as it 
was at her instance that the Congress Party by 
violent agitational methods dislodged the 
Nam-boodripad Ministry at Kerala in 1959 
and this set the first example in this direction. 

When there was the United Front Gov-
ernment in West Bengal the Labour Minister 
at that time, Mr. Subodh Baner-jee, wanted to   
deliver   a speech  over the 
16 RSS/74—6 

Radio. The script was censored by the All 
India Radio and he was not allowed to speak 
because there were certain criticisms of the 
Congress policies but since 1972 every month 
the Chief Minister of West Bengal in a routine 
fashion goes on slandering the Opposition and 
the United Front Government for all the 
maladies of West Bengal from the Calcutta 
station of the All India Radio without any 
objection from any quarter. Sir, I would say 
that there is no norm nor any decency in the 
Administration of All India Radio. The 
recommendation of the Chanda Committee 
that the All India Radio should be converted 
into an autonomous body has been virtually 
rejected by the Government. I would say that 
if this Government wishes to keep up even a 
facade of democracy they should at least call 
a conference of the leaders of the opposition 
parties and agree to a code of conduct which 
the All India Radio should follow in 
broadcasting news and matters of political 
interest. But of course it is asking too much of 
them. I can anticipate that the hon. Minister 
will say that in the All India Radio the names 
of the Opposition Members of Parliament are 
mentioned many more times than the names 
of Congress Members. There are reasons for 
that but in anv event the names do not matter. 
The view points which really matter are 
suppressed. Sir, I remember about two years 
back in a maidan meeting which was held at 
Calcutta—a public meeting addressed by the 
Prime Minister—a commentator described ber 
as the Goddess Jagaddhadri mounting the 
rostrum.   This is what goes on. 

Now, Sir, I come to films. There have been 
serious charges of smuggling of Indian films 
abroad by no less a person than the ex-
Chairman of the Indian Motion Pictures 
Export Corporation. Obviously the people 
who smuggle out Indian films which have a 
very wide market in foreign countries, 
particularly in Africa and the Middle East, 
make a lot of foreign exchange. Is it possible 
that this systematic business is going on 
without the connivance of certain high 
officials ?   Sir, the other day, I think 
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on the 29th March, the hon. Minister assured 
the Lok Sabha that he will refer the matter 
of the export of two prints of the film Bobby 
out of India. I hope by this time the matter 
has been referred and investigation has 
progressed. The results if any obtained by 
this time should be given by the hon. 
Minister to this House. 

Sir, there was a promise by the Govern-
ment about two years back that a legislation 
would be introduced for regulating the 
working condition of the workers in the film 
industry. Uptil now no appropriate steps 
have been taken in that direction. I would 
request the hon. Minister to kindly see that 
such a legislation is introduced without any 
delay so that the condition of the workers in 
the film industry particularly those in the 
cinema houses and the studios—the 
technicians there—are  properly  regulated. 

Sir, certain smugglers have been trying to 
take over the management, control and 
ownership of the Metro Cinema in Calcutta. 
The hon. Minister was quite sympathetic 
about the viewpoint of the workers who had 
been resisting this for quite a long time. I 
would request him to take steps to see that 
Metro Cinema in Calcutta is quickly taken 
over by the Government or if it is not 
possible to find out some way so that the 
workers on a cooperative basis can run this 
cinema house with   government  assistance. 

Then, Sir, I would say that the staff artists 
of All India Radio are very poorly paid, 
considering their talent. In the matter of 
selection of contract artists in various radio 
stations, particularly at Calcutta, there are a 
number of malpractices. Certain people are 
in charge of selecting artists who themselves 
run music schools and things like that and 
they give preference to their own nominees. 
This system should be changed. About the 
staff artists who are very lowly paid, insult is 
added to injury by the Government by 
inducting contract artists on much better 
emoluments than are paid to the staff artists.    
I would like the Minister to look 

into this matter and do something which 
would redress the grievances of the staff 
artists. 

Lastly, I would like to point out certain 
aspects of corruption in the Publications 
Division. In the 110th Report as well as in 
the 76th Report of the Public Accounts 
Committee, the PAC has expressed surprise 
at the dilatory tactics adopted by the 
Department in taking proper steps in respect 
of certain cases of theft, removal of files and 
destruction of documents. I will read from 
page 58 of the PAC's Report for   1973-74 : 
— 

"The Committee are unhappy to note that 
certain publications of the Publications 
Division 'Picture Post Cards' and 'Hand Book 
of India' worth Rs. 80,581 were found short 
in the physical verification conducted in 
1967. Copies of Picture Post Cards and 
certain other publications were later on found 
on sale with a private firm of Jaipur who 
were not the authorised agents." 

On the 17th December, 1973 the Ministry 
informed the PAC that the CBI enquiry has 
confirmed the sale of the said publications 
and picture post cards to unauthorised agents 
in Jaipur. As suggested by them, further 
investigation to fix responsibility for 
pilferage and clandestine sale of the 
publications etc. was being processed in 
consultation with the Central Vigilance 
Commission. In this connection, the 
Committee has stated at page 9 :— 

"The Committee had taken a serious view 
of the loss of files containing the physical 
verification reports relating to the years 1967 
and 1969 and desired that a thorough 
investigation be made with a view to fixing 
responsibility. The files are still stated to be 
not traceable. The Committee would, 
therefore, like to reiterate that responsibility 
should be fixed for the loss under intimation 
to them." 

This recommendation was also there in their 
previous Report. Year after year since   1966  
the  Ministry  is  sleeping over 
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[Shri Salil Kumar Ganguli] it. They are not yet 
able to trace the files or to fix responsibility. 
Somewhere it has been stated that two clerks 
were responsible primarily for this. I do not 
think that it is a mere question of two clerks 
being responsible. There must be certain 
officers who are also responsible for shielding 
whom all these dilatory tac-tice are being 
adopted. I would request the Minister himself to 
take all care to see that such a thing does not 
happend and in any event this particular incident 
may be investigated properly and dealt with 
firmly at the quickest possible time. 

Thank you. 
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"Bogus newsprint importers in approved 
list." Several journals and publications in 
the approved list of newsprint importers are 
fictitious. 
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SHRI  HABIB  TANVIR   (Nominated; . 
Mr. Vice-Chairman, Sir, we are living  id a  
society   predominantly   ruled  by   middle 
classes.     This   is   also   very   clear   in   the 
functioning of the Information and Broad-
casting Ministry.      Information—what in-
formation ?       Broadcasting—for       what ? 
Communication—for whom?   What    com-
munication? What mass media? Some    of 
these fundamental questions have  not yet 
realy been answered by the I & B Ministry 
The l&B Ministry, I fesl, has had a past which 
is not very flattering.   In the recent past, with 
all that one could observe with all one's effort, 
the progress is so slow that it seems to me to 
be nothing but spelling a great  disaster.     As  
in   the  case   of  every other Ministry it is the 
middle class which are ruling and their rule is 
of the worst order.      The  most     medicore, 
the     most selfish,  the most careerist,  kind of 
middle class representatives are there ; the 
monopolists,  by and  large, of your 
newspaper, also in the cinema, also in the 
radio, and some with the television . This, to 
me. is the  state  of affairs  in  the  l&B  
Ministry. It has  been coming  under fire  for 
some time. I am absolutely sure that for quite 
some time the l&B Ministry will be the one 
Ministry which will keep on coming under 
very intense fire.    At least I hope so, so that it 
can be remedied.   There is nothing which 
speaks of a kind of a programme which   is   
geared  to  the  cultures  of  this country.    I 
am a man of culture.    I am more concerned 
with that and I am gojcg to speak  on that.    
Now let me cite one personal example which 
is not so personal because that in itself will 
amount to generalizations.    The honourable 
Minister, Mr. Gujral,   asks  me   to   his   
house   to   recite poetry.    He    knows    me    
to    be a poet worth asking to recite some 
poems, since 1944. It will   be interesting   to 
look up the records of All India Radio to find 
out how many times have they called me as a 
poet. I do not grudge it.    My poetry, whatever 
it is worth, is my own, I have got my own kind 
of compositions ; I have no complaint *bout it.    
I am satisfied    with my    own 
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It is only these little mediocre people whose 
interest is affected and for this reason they 
won't approve of it. The whole machinery is 
not geared to produce some massive 
programmes. 

American satellites are coming in June 
1975. What have you done. That is the target 
which we cannot postpone. What are the 
programmes that are being organised ? Will 
they be conventional kind of programmes 
which are being done by the All India Radio 
for the last 25 years? 1 hope not. We have 
clusters in ChaMis-garh, Orissa, Andhra 
Pradesh, North Bihar and Kerala. These are 
the six clusters. There will have to be low 
transmission centres. Or, are we once again 
going to impose upon them this middle class 
culture which is of the All India Radio ? Or, 
shall we go to the villages and see that there 
are hundreds of people who have got art. 
They require 1,500 hours of programme in a 
year. It is not a great deal. But it is not so 
little also. The whole thing ought to be 
geared to their needs and this should go on 
for one year and the programme should be at 
the instructional level and at the level of 
supply of fertiliser and teaching them about 
hygiene and sanitation and at the same time it 
should  be  given them also entertainment. 

They are to be reoriented and it is possible 
to do so and it is not an impossible thing. 
There are working plans for it and there are 
schemes already accepted by the Ministry. 
But they are dragging their feet for months 
over them before sanctioning them. After 
they sanction them, that is, between their 
sanctioning and their releasing the funds, 
there is the time-lag. Now, the satellite is 
coming in 1975 and it will lake some more 
time. By June 1976 we should be in a 
position to take over this. But how are we 
going to do it ? What are you going to do 
about it ? Is there going to be a new way ? Is 
there going to be a new path carved out for 
this ? Are you going to carve out a new path 
for this new programme ? If there is going to 
be one. then you have to 

take into account the feelings of the people 
for whom I am the spokesman. 1 am only a 
spokesman of the artists and ihe intellectuals 
and all are becoming cynical and they have 
become so cynical that they have not even 
the slightest hope of seeing any bright future. 
You should start from the grass-roots level 
and you must root out corruption and you 
must punish the man who is responsible even 
for the slightest possible sloppiness or 
neglect of duty and you should concentrate 
on the programmes. Otherwise, it would not 
be possible to do anything. The present 
metropolitan-oriented television set-up is not 
going lo help. Forgive me for saying this. In 
my opinion, this country requires very 
different type of technology, a very different 
type of science and a very different type of 
television and other mass media. Sir, for 
once I have been able to speak out a few 
things and I hope I will get time again to 
come here and talk about certain other things 
also. I can only hope that from Session to 
Session things will improve. Thank you. sir. 

SHRI HARSH DEO MALAVIYA (Uttar 
Pradesh) : Sir, I want to use this opportunity 
to throw some light and express myself on 
the question of the Press reform in India. 

Sir, our former Prime Minister, the late 
Shri Jawaharlal Nehru, had, on a number of 
occasions, pointed out the anomalous 
position of the Press in India. He so many 
times said that the unique thing in India was 
that the big business was controlling the 
newspapers and the big business was treating 
the Press also as an industry. Being very 
much aware of this thing and also its bad 
effects on our socio-political life, he had 
appointed a Press Commission in 1954 which 
consisted of very eminent people and the 
commission had made out a case for the 
diffusion of the Press ownership in India, 
amongst other things. But the 
recommendations of the commission seem to 
have remained on paper only. In the 
meantime, concentration of economic power 
in a few hands occurred and the newspapers  
became   the  mouthpieces    of 
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the vested interests and they have been able 
to buy up even the journalists and editors to 
write what they like. And, Sir, the dirty role 
of the monopoly Press was revealed to the 
nation when the Chinese committed 
aggression on India in 1962 and, later on, 
during the period between 1969 and 1971, 
when fierce battles took place in India 
between the forces of reaction on the one 
hand and the forces of progress on the other 
led by the Prime Minister, Shrimati Indira 
Gandhi. Now, Sir, they always talk of the 
freedom of the Press. But they have made a 
mockery of it. Our friends on the opposite 
side are very much perturbed. They write 
and speak anything they like and this is the 
funniest thing for them to say that freedom 
of expression is muffled. They have made a 
mockery of the freedom of the Press. We 
know how the Press Is being controlled. In 
this connection. Sir, 1 would like to quote 
what the Minister of Information & 
Broadcasting, Shri Gujral, said in January 
this year somewhere in Bombay.    He said 
like this : 

"Freedom of the Press does not mean 
freedom from control, but freedom to write. 
How could society be indifferent to the 
influence of the private owners of the Press ? 
It is the ownership pattern that is to be 
controlled and not the written word." 
As the honourable Member, Shrimati 
Chundawat, pointed out, you cannot write 
anything you like and to prevent this the 
ownership of the newspapers has to be 
controlled. But a deliberate confusion has 
been created by talking about governmental 
interference   and  so  on  by  some  people. 

Sir, after the Press Commission Report 
was published, no steps were taken. But, 
ultimately, in 1971, a draft Bill was prepared 
after consultations at the highest level. 

5 P.M. 

Another Bill was prepared and that Bill has 
somehow not yet seen the light of the day.    
Perhaps, as our Minister pointed out 

somewhere, a study in depth was needed. We  
hope  that  a  study   in  depth  is  now over.   
The Minister has committed a number of 
times  that the Government  stands 
committed  to  the  diffusion  and  delinking 
of   press   ownership.     To   begin   with,   I 
think  that  the  governmental  thinking  was 
not to go in for the diffusion of ownership, 
but to delink the four monopoly    papers, i.e.  
the  Hindustan Times,  the  Times     of India, 
the Statesman and the    Indian Express,  
from  the industrial    owners.  Here, I would 
like to say that if at all why only these 4 
papers are    being    chosen    from amongst 
the  papers which should    be included. Then,    
some time ago in    March this year, the hon.  
Minister, Shri Gujral, committed in the Lok 
Sabha that a legislation  for  delinking   
would   be   introduced this year.    We have    
continued    to sleep over the matter.    In the    
meantime,    the press monopolies have gone 
on increasing. There is now a Cochin edition 
of Indian Express. The Economic Times of 
Bombay has come to Delhi. The Financial 
Express of Bombay has also come to Delhi. 
The Government    unfortunately     continues   
to favour      the big  papers      and  
monopoly papers by giving them huge 
advertisements. In this connection, I would 
like  to inform— I hope I won't   be   
controverted—that     on the advertisement 
distribution of the Central Government, a 
paper was laid on the Table of the Lok Sabha 
on February 21, 1973, by Shri Dharam Bir 
Sinha in which small  papers got 24.5%   of 
the advertis-ments and the medium    papers 
got about 25.69%. The big papers got about 
50% advertisements.    It  has  been   pointed   
out by other speakers that the big papers con-
tinue to corner newsprint and they sell the 
newsprint    into    the    black market.    Any 
small  journalist or  any  person  running  a 
small  journal   in Delhi will tell  you  how 
newsprint is being sold in the black market in 
Delhi. 

Sir, one of the pillars of the right reaction 
in India is the monopoly press. It has been 
continually strirring opposition to all 
progressive socio-economic measures 
initiated by    the government under     the 
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dynamic     leadership  of     Shrimati   
Indira Gandhi. 

Sir, the press reform is an urgent neces-
sity in our country. There have been too 
many committees, too many discussion and 
too many delays. Too many drafts of bills 
have come up. I hope the Minister will 
realise the importance of this thing and the 
urgency of this thing and come forward with 
a concrete measure. The press reform should 
become an integral part of our package of 
socio-economic reforms. If there are any 
constitutional difficulties in the way of 
undertaking press reform, the Government 
should not hesitate in amending Article 
19(1) (a) of the Constitution with a view to 
bifurcating the freedom of expression 
enjoyed by the editor from the freedom 
enjoyed by the proprietor to do business. It 
is time that the Government should also 
think in terms of using Article 31 (c) of the 
Constitution to reduce the disparities in the 
growth of the monopoly press and 
independent papers of small and medium 
size. 

Sir, the time is very short. T shall be 
running through my points. There is the 
question of the Third Wage Board for the 
journalists. I believe the last Wage Board 
was appointed in 1963 or 1964. I do not 
exactly remember. In October, 1973, after a 
lot of pressure in the Parliament, and from 
the working journalists the Government 
announced that a Third Wage Board was 
going to be appointed. But no appointment 
has been made. Seven months have now 
passed and no wage board opposing the 
appointment of such a board saying that 
newsprint prices have gone up, costs have 
gone up. But, they conveniently forget that 
they have earned in the same period fabulous 
profits and they have saved their money by 
reducing the number of pages. In the recent 
one or two months, as our Minister will point 
out to you, the newsprint situation has also 
improved. Therefore, I hope our Minister 
will take care to immediately appoint a wage 
board. In this connection, I insist that proper 
representation to  the   representatives  of  
working  journa- 

lists is most important. The Indian Fede-
ration of Working Journalists, an organisa-
tion of great reputation, must find a place in 
this body. In the mean time I demand—as 
the working journalists have demanded— 
that an interim relief must be given till a 
final decision is taken. The interim relief 
should be 25 per cent of the wages subject 
to a minimum of Rs. 100 and a maximum of 
Rs. 200/-. 

Sir, my another demand is to create a 
public corporation of news agencies. Well, I 
hope the Minister is seized of this demand 
;.nd 1 shall skip over this point. 

Well, about this press Teiorm, we have 
nothing to worry about. The famous French 
newspaper, Le Monde—which is one of the 
widest circulated papers—has changed its 
ownership pattern. The Ceylon Government 
has introduced legislation and it has 
controlled the Lake House group of 
newspapers. T do not know why we should 
hesitate. {Time bell rings) Since the time is 
short, I am trying to skip over. 

Sir, the latest tragedy of mismanagement 
or good management in A.I.R, is known to 
all of us. The good points and bad points 
have all been dealt with. I strongly endorse 
the criticism made by my hon. friend, Shri 
Habib Tanvir. But the latest thing is the 
suicide of Mr. Gaur. The suicide of Mr. Gaur 
reveals many things. Mr. Gaur was a 
balanced man. He was a good man He was a 
good artist. Everybody has paid tributes to 
him. What was it that induced a man to leave 
his wife and child and jump out of the 
window and die ? There is something very 
rotten in the Television Centre. Something 
absolutely rotten. And, I am sure, our 
vigilant Minister has been observing, has 
been seeing reports in the National Herald. 
All kinds of stories are being published. 
National Herald is a responsible newspaper. 
What has happened to about two lakh feet of 
T.V. films ? What is happening to them ? 
Somebody has been monkeying with them. 
Somebody has been selling them    in    the 
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black market. He has to find it out. The 
criminal has to be found out. Mr. Chawla, 
the Director of the Television Centre, should 
be checked out. The least that can be done is 
that he should be suspended till the the 
inquiry is completed. 

I was shocked to hear one gentleman 
saying that T.V. and the All India Radio is 
being converted into Indira Radio. Now in 
the T.V. have heard people, I have heard an 
editor, speaking, justifying Diego Garcia, 
justifying the U.S. action. I do not want to 
take the name of the man justifying that 
Diego Garcia is quite all right. 

AN HON. MEMBER : May we know the 
name ? 

SHRI HARSH DEO MALAVIYA : No, I 
do not want to say the name. {Interruptions)   
{Time bell rings). 

Then, there is the case of the staff artistes, 
of those announcers and readers, their 
grievances. I know them. I have been their 
friend. I have been a radio talker. Their 
grievances are too many. They are boiling 
and it is time that care is taken before things 
boil over. 

There is the case of one Hindi announcer. 
He was speaking thrice a week. Then it was 
reduced to twice a week and as time 
advanced and instead of paying him more 
wages, his wages have been reduced. All 
these kinds of things are going on. Dicta-
torial people doing worse with the T.V. must 
be stopped from acting in the way in which 
they are acting. 

Thank you very much. 

SHRI ABU ABRAHAM (Nominated) : 
Mr. Vice-Chairman, I suppose most of us 
here will agree that this country is now 
approaching a very crucial stage in the 
development of our mass media. There is an 
air of expectancy. Many great changes are 
sure to take place in the coming months, and 
it makes one feel rather nervous and 
apprehensive when we consider that any 
decision taken now will have far-reaching  
consequences. 

But, Sir, I am an optimist and my optimism 
comes from the knowledge that in this vast 
organisation that we call All India Radio and 
in its different departments, both sound and 
television, we have men and women of great 
talent and ability and also dedication it is 
headed by a Minister who is invariably 
described by the staff and those outside as 
'dynamic', and for very good reason. I hope 
Mr. Habib Tanvir will agree with me that the 
middle classes can also produce talent, though 
T have no quarrel with the viewpoint that he 
expressed. 

Sir, the Minister is faced with a tremendous 
job and it will need all his well-known skill, 
ability, intellect and sophistication to lift the 
AIR from its present sorry state. Mr. Gujral, I 
am sure, knows as well as anyone else, the 
short-comings of the AIR. But his problem is 
that he has on his hand an institution that has 
prematurely aged, whose arteries have 
hardened and which cannot even assimilate 
any nourishment that is given. This condition 
has come about through years of neglect, 
through a gradual narrowing of the vision of 
those who controlled its affairs. We now have 
a chance to revive this great organisation, an 
organisation, that can do great service in 
informing and educating our people and in 
accelerating the pace of progress in this 
country. 

Therefore let us argue and discuss and find 
ways of knowing what is the true nature of the 
disease and to find the right medicine for this 
prematurely old man, She All India Radio, so 
that when we have made the correct diagnosis 
we shall be able to give him a few strong 
injections, not of adulterated glucose, but pure 
and truly effective drugs. 

Sir, some of us in this House would like to 
see AIR converted into a Corporation. On the 
other hand the Minister was recently quoted 
as having a preference for the French type of 
organisation, the ORTF, which has a certain 
amount of internal autonomy, but owned by 
the Government. Personally I have been for a 
long time in 



 

favour of a Corporation. But then I can also 
see the problems of having one. After 
witnessing some of the recent public debates 
on national affairs, it is difficult for me to 
assume that a group of so-called independent, 
so-called non-political or nonparty men can 
have any greater wisdom or any more sense 
about what are the true needs of this country's 
population those who are elected by our 
democratic machinery and put in charge of 
our affairs. Therefore in fairness to the 
Government. I should say that they have a 
case when they maintain that in a developing 
country, with a vast population of illiterate 
people, it may be dangerous for the 
Government to give up its control entirely. 
Therefore for the present a Corporation will 
remain an ideal and as we make progress we 
may be able to achieve it in course of time. 

But of one thing 1 am absolutely certain. 
The less interference there is from the 
Ministries the better for AIR. The worst thing 
that goes on at the AIR is the kind of day to 
day interference, interference with particular 
programmes— whether it is before it happens 
or afterwards—I mean interference of a petty 
nature, which is often so intimidating and so 
frustrating and heartbreaking for those who 
produce these programmes or take part in 
them This kind of thing kills initiative. It 
makes the people choose the line of least 
resistance, to choose the obvious and the least 
controversial line. This is the kind of thing 
that removes the spark from AIR pro-
grammes, whether it is radio or television. 

Therefore, I say : Whatever we do with 
AIR in terms of organisation, let us see to it 
that there is more controversy, more 
argument, more excitement, and, therefore, 
also more entertainment on our radio and 
television. What is the use of our leaders 
talking about the challenging times and the 
excitement of living in this age, when our 
major national communications medium is 
incapable of reflecting that challenge and that 
excitement? The majority of the programmes 
on our radio and TV cause about 

as much excitement tis if a piece of jelly falls 
to the ground. If anything kills our national 
effort, it will be boredom that will do it. 

Sir, only some days ago we had the terrible 
tragedy of the death of Mr. lanaki Gaur. It kas 
a personal loss to me. Apart from being the 
producer of my television programme, 
Personal View, he was a close friend. He was 
a dedicated man, thorough and meticulous in 
his work, and he worked hard. Now, Sir, some 
Members, including Mr. Malaviya, have 
spoken about this incident. I do not think it is 
fair to his memory to use his death as a peg on 
which to hang criticisms of the AIR or the 
Ministry. Suicide is an irrational act and it is 
never easy to determine what causes a man to 
commit suicide. Science has still not found a 
proper explanation for the phenomenon of 
suicide. I do not wish to discuss this sad event 
in terms of the working conditions at the AIR 
God knows, there are many things wrong with 
AIR. But hard work is not the most serious 
problem. Gaur worked hard because he 
wanted to. A lot of others do not work so hard 
because they do not feel like it. They do not 
feel the same dedication, when they are badly 
paid, when their work is interfered with. It is 
not true to say, as far as I know, there are not 
enough staff to do all the work at the AIR. It is 
simply that the staff do not often put in their 
full share of work because of their frustration. 
Anyway, this is my reading of the situation. 
But even if all the frustrations are removed, 
television work will still be nerve-wracking 
work. A television producer has to organise 
and co-ordinate a large number of people to 
make a programme—much larger than 
required for a radio programme. TV is a much 
more complicated medium than radio. 
Therefore, I think it is fair to say that those 
who work on television ought to be paid better 
wages than those on radio. It is a much more 
difficult and specialised job. Gaur, after some 
18 years in the organisation, was   getting,   as   
one   of   our   outstanding 
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producers and an assistant station director, a 
basic salary of Rs. 800. A TV cameraman starts 
on Rs. 600, when he can get several times that 
much, if he worked in films. Therefore, Sir, 1 
say that one of the first things that need to be 
done is an all-round improvement in the salary 
Scales, both on radio and on television, but 
more so on television. This is also important for 
the independent functioning of AIR. As 
someone recently pointed out, when the 
Director-General of All India Radio gets a 
salary lower than that of a Deputy Secretary in a 
Ministry, it is difficult for him to exercise his 
independent authority in taking decisions within 
the organisation. 

I feel a bit uneasy    about    the    grand 
schemes  we  have  for  expansion  of  tele-
vision.    When the funds available are,  of 
necessity, limited, I hope that the exoan- I sion 
of television will not be at the ex- I pense of 
radio or at the expense of tradi- j tional   
methods  of  instruction  and  education.   For a 
long time to come radio will remain  in  India  
the   most  powerful   and the most  effective  
medium  of public enlightenment.    At this 
point of time  it is far more important to 
strengthen our radio service, improve its 
quality, than to go in , for big schemes in 
television, the usefulness of  which,  in the  
circumstances    of     our country, has yet to be 
tested. 

I feel that there is in many people's minds an 
exaggerated idea of the impact that TV can 
have on our society. TV, of course, has certain 
advantages over radio, because of its visual 
impact, but on the other hand it has 
disadvantages too. Its area of reception is small, 
the sets are expensive—an important factor in 
our country —the transmission time is limited 
and it cannot be carried around with you. Also 
TV, by and large, is a medium for tired 
audiences. You watch TV after a day's hard 
work and you are not in a mood to take in much 
serious material. Even in the best of TV in the 
world, the mass of the programmes are 
entertainment programmes.    The format of TV 
is like that 

ot a tabloid newspaper—90 per cent enter-
tainment, 10 per cent instruction. This is a 
feature that is built into TV, and even if we 
increase the proportion of educational 
programmes, the result would be roughly 
the same. There is no way to making a tired 
person submit himself tp education. He can 
always switch off. 

Therefore, my personal view is that we 
should proceed cautiously and gradually, 
trying to evolve a system which is not 
based on other countries' experience but on 
our own. Let us give ourselves time to 
expand TV. In the meantime, let us devote 
more thought and more money to tie 
existing instruments of public instruction 
and education. Let us bear in mind that TV 
cannot be a substitute for the traditional 
methods of education, but can only supple-
ment it. Sometimes a blackboard and a 
piece of chalk can achieve greater results 
than a TV set costing Rs. 3000. 

Thank you, Sir. 
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THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI I. K. 
GUJRAL) : Sir, I am grateful to hon'ble 
Members of this House for having shown so 
much interest in the working of the Ministry 
of Information and Broadcasting. It does not 
happen very often that one gets the 
opportunity of discussing some of the basic 
concepts of communication which this 
country has chosen to follow. 

Many hon"ble Members have given great 
deal of attention to the institution of press in 
this country, and rightly so, because I think 
one of the very important institutions thai  
WB have built over    years    in    this 



 

[Shri I. K. Gujral ] 
country is the press.    Sir, before the freedom 
and after the freedom we have  been having a 
national    attitude    towards    the press   as  
such  and,  therefore,  when    the Constitution    
was    formulated,    we     the Indians gave to 
ourselves some fundamental rights.   One of 
the rights which the founding Fathers of the 
Constitution gave to us was  the  freedom  of  
expression.    And  it was not as if it was 
given as charity to a people.    It was given by 
a people themselves to themselves because 
we felt during (he struggle itself that there can 
be no democratic life and there can be no free 
society as such unless the press is free. And 
that is why it was not a question of policy 
with any one of us, it was a basic question of 
commitment particularly for those who had 
the honour of participating in the freedom 
struggle  whether on this side of the House or 
on that side of the House.   And in that 
process through whichever    party they might 
have fought they were all committed to one 
thing in common, and that was  that  
whenever  the   country   becomes free  one  
of  the  institutions  which should be 
safeguarded with great deal of zeal and great 
deal of care was the freedom of expression 
itself.    But, unfortunately, like all other    
institutions    which    underwent    a change, 
one of the changes which our press suffered  
from  was that as freedom came the press 
became capital-intensive.    Those who were 
not near the freedpm struggle somehow got 
hold of the press..   The result of it has been 
that the major medium of communication in 
this country passed into those hands which 
did not have the basic sympathy for the 
people's aspirations. That is why, as time 
passed, they expanded very fast.    They built 
many newspapers.    They built many 
chains—from one to two, from two to twenty, 
from twenty to thirty and so on.    The  
numbers went on  increasing but the content 
was missing.    The result of  it was that the  
concept that we had given  to  ourselves  that  
freedom  of  press basically means freedom to 
journalist, freedom to the editor, supi^macy 
of the editor in the paper, that gradually gave 
way to dominance of the managerial side and 
the ownership side. 

1 think in this House, by and large, there is a 
common view on this thing that freedom of 
association, historically, does    not only mean 
that there should be no interference from  the  
Government, there  should be  no  
interference  from  the  Government either 
directly or indirectly also.    At   the same 
time it is important that   we    must come to a 
stage when press as an institution is delivered 
from those who have dominated   it   simply    
because    they    have money.    If they had 
only run it as business, to an extent perhaps 
we could have understood it.    But they did 
not run it for business only.    They have their 
own  attitudes  towards  life and  since  they 
have  a vested   interest,  their    economic     
attitude, their   property  attitude,  their  
social    relationship attitude, their attitude 
towards the means  of  producion,  all   these    
definitely decide their attitude towards public 
opinion as  such.    So  every   news  item  or  
every view that gets expressed, unfortunately 
always reflects that way of life and that way 
of  thinking.    For years now, particularly 
since the Press Commission in India, there 
has been a strong opinion that something 
should be done about it. Unfortunately some-
times  we  feel  that that very Constitution 
which we thought, in this aspect particularly, 
would be a vehicle of delivery so far as 
freedom of expression is concerned, to an 
extent because of its interpretation became a 
shackle by itself.   Time and again it was 
tested by some of these papers in the courts 
and the courts unfortunately held in  a dif-
ferent way than we have been feeling about it.    
It is not only in India that it is happening.    
The world over, as I have said time  and  
again, there  is a struggle  going on for the 
release of the press from    the dominance of 
the money-bags, and I think our struggle here 
is part of that struggle, too.   Sir, the 
communication movement today  is   an   
international   movement  and  I think    the    
communication   movement   is meant for all 
of us.     I can only assure you of one thing, 
that is, when we talk of de-linking, when we 
conceive of de-linking, when  we  want to de-
link  the  press from the  big  money,  we  are  
always  trying to rvolve  an  institutional set-
up wherein the Government  should  have     
nothing  to  do 
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with it either directly or indirectly. I may be in 
the Government to-day. but I think, as 
individuals we are committed to it and as 
people of this country, we feel that it will not 
be a good thing for the institution or for India 
if the Government has any interference in the 
Press as such. Therefore, I totally agree with 
my friends and I can make bold to make this 
statement that in any set up we conceive of for 
de-linking the Press from the big money, it 
will basically be conceived in such a way that 
the Government should have nothing to do 
with it. Therefore, my main point is that it is 
not a question of the governmental 
commitment only. I hope I represent, by and 
large, the view of the entire House in this 
matter that this de-linking must take place. 
My friend, Mr. Harsh Deo Malaviya rightly 
asked by when, because we have, I think, 
spent a considerable amount of time on this. 
You will recall that it has been tested in the 
courts three or four times in one form or 
another. For instance, the first case came 
when we talked in terms of the price-page 
schedule. It was struck down. Then it came in 
the form of the 24th, 25th and 26th 
amendments to the Constitution. Then it came 
in the form of 10 pages for newspapers. All 
the three judgments gave a different type of 
thinking .... 

 

SHRI I. K. GUJRAL : That is why I was 
saying, Sir, that whenever we think in terms 
of de-linking, our views are very firm on this 
and our views are very clear. In this I am not 
representing only my views. I have the 
courage to say that I am representing the 
views of the Government and its leader, Mrs. 
Indira Gandhi because this is the type of set-
up that she has been thinking of. 

Sir, some points have been made regarding 
the role of the Editor and my friend, Mr. 
Prakash Vir Sbastri, referred to a speech by 
Mr. Kushwant Singh. I do not know if 
Shastriji is aware, years ago. T had a public 
debate with Mr. Kushwant Singh in Bombay 
wherein I had said and I reiterate that 
unfortunately the power of control has 
gradually shifted in the big newspapers from 
the editorial room to the managerial room. 
Mr. Kushwant Singh at that time did not 
agree, but Mr. Kushwant Singh now realises 
that what I was saying was right although Mr. 
Kushwant Singh fortunately is working in a 
paper where because of the situation that the 
Board of Directors is a composite one, the old 
concept of the owners is not interfering with 
his freedom. But we know of other pepers. J 
know of one paper and I have talked about it 
earlier as well that this one leading paper 
which comes out from Calcutta and Delhi in 
its memorandum and articles oi association 
said that editorial responsibility is that of the 
Managing Director and noi of the editor. If a 
paper has that mucl courage to say that, if it 
has the check tc 

 

191    Discission on [RAJYA SABHA]        of Ministry of Information   192 
working & Broadcasting 



193    Discussion on [20 APRIL 1974]        of Ministry of Information    194 
working & Broadcasting  

SHRI RABI RAY (Orissa) : Namt that 
paper. 

SHRI I. K. GUJRAL :    ... if it has 
(Interruption') SHRI   1.  K.  GUJRAL:     I   
am  coming to the point . . . 
that much courage to say that the responsi 
bility does not rest in the editor, then I 
do not know what type of freedom of 
Press, what type of freedom of expression 
you are having there. In any new set-up 
delinking should be such that the editorial 
responsibility should be full and complete, 
in any new set-up evolved delinking should 
be such where journalistic expression 
is full and free, delinking should be 
such that neither directly or indirectly 
should there be any interference, not even 
benami interference, from the proprietor. 

And these are the basic parametres 
which ..................  

SHRI I. K. GUJRAL : If there is some-
thing left, you kindly ask me. My friends 
have also talked about newsprint. Unfor-

tunately we have been facing very uiflkult 
times so far as newsprint is concerned, not 
because we had shortage in India, but world 
shortage is now a well-established fact. My 
friend. Mr. Ganguli, has mentioned about it 
in some detail and asked me questions 
which I had replied many a time. There had 
been contracts of the SIC with outsiders. 
And to say that we have attached a very 
great deal of prestige to outside 
businessmen that once they make a contract, 
they do not back out of it, is not factually 
correct. They made irrevocable contracts but 
they backed out because of the price rise. 
Once the prices rose, the sacrosanctity of the 
agreement is not part of the capitalistic 
society. Therefore, what happened was that 
all the agree 
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merits which were made, became useless and 
we had to enter into new agreements and since 
we are entering into new agreements, we paid 
more and we got less. And even today the 
quantity is being determined not by our wish 
or will. But the quantity available is so limited 
that we cannot get as much as we want. That is 
why last year unfortunately we had to put the 
allocation with 30 per cent cut. This year also 
the picture is not happy. Whatever we have 
been able to get up till now makes me feel 
rather uncomfortable; it makes me feel that 
perhaps it may be difficult for me even to keep 
up the present situation. We have been trying 
to wander the world over trying to enter into 
new agreements, trying to pay consider higher 
prices than we had paid last year. In spite of it, 
the newsprint shortage continues. We have 
taken steps to increase production here. NEPA 
has given a good account of itself. Although 
for the last two days NEPA too is in difficulty 
because of power shortage, I do hope they will 
be out of trouble soon. New factories are being 
set up, one in Kerala, another in Assam. And 
another private sector project is hoped to be 
coming up in Himachal Pradesh. These three 
or four projects are more or less coming up. 
NEPA is also sought to be doubled in its 
capacity. Then, one factory of my friend, Mr. 
A. G. Kulkarni, is also likely to come up. He 
has been promising us for quite a few years. I 
hope his cooperative society also will take 
more effective steps to see that their factory 
comes cry soon . . . 

SHRI A. G. KULKARNI (Maharashtra) : 
Sir, since the*Minister has mentioned my 
name, I only want to submit to you that I am 
after his Ministry for the last three or four 
years though manufacture of newsprifnt is not 
a joke particularly in a cooperative sector, 
from begas particularly, il requires some 
compensatory benefits from the Government. 
But what T find is there are only sympathies 
and Mr. Gujral desires that such a venture 
should take place. Unfortunately the entire 
Government machinery is not moving in that 
direction. That is the only thing I wanted to 
submit to you.    If this really 



 

is your interest, it can be done. Coopera-tors 
not only in Maharashtra, but in U.P. also are 
enthusiastic about it. It is not a mere 
possibility. It can be done. The only thing is 
your Minister has to supplement their efforts 
by other compensatory measures. 

SHRI I. K. GUJRAL : My friend Shri A. 
G. Kulkarni is very right and he has all my 
sympathies. But he also knows where the 
power lies. In this context he does not want 
to fix responsibility on those who come from 
Maharashtra. He would rather fix 
responsibility on me although he knows 
where the sanction has to be obtained. So far 
we are concerned, begas has been one 
difficulty because it is used as fuel. With the 
present shortage of fuel, that is one handicap. 
That has also to be faced particularly when 
furnace oil is in shortage. The point is, we 
are trying to build up more production capa-
city in this country. 

One thing which I would like to bring to 
the notice of the House is—it has come in the 
papers also in the last two days— black-
marketing in newsprint. It was the subject-
matter of Calling Attention in the other 
House. I say with geat deal of pain that at a 
stage when you expect leadership from the 
newspapers, when you expect them to change 
our value system and when you expect them 
to tell us how to save institutions, they 
indulge in these unhealthy activities. I would 
not like to name the papers. But I know some 
papers are indulging in it. I only wish to say 
that Government do not live on wishes only. 
If the institution of Press does not correct 
itself, 1 think we should firmly move against 
those who are indulging in black-marketing 
and see that they are severely dealt with and I 
am sure I will have the support of this House 
in this. It is not only the question of black-
marketing in newsprint, but it has a different 
dimension, namely, other black-marketing as 
well. So far as shipping shortage is 
concerned . . . 

SHRI A. G. KULKARNI:    Here you 
have to . . . 

THE VICE-CHAIRMAN (SHRI V. B. 
RAIU) :  No, please. 

SHRI A. G. KULKARNI: Sir, he has to 
explain to the House the recent scandal of 
'Economic Times' and how his Ministry 
gave the permit. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAIU) : Let us not make it a dialogue. 

SHRI I. K. GUJRAL : I was in any way 
going to reply to it. I explained it in the other 
House this morning. What we have done is 
this. We have said that in the interests of 
freedom of expression, if anybody wants to 
start a new paper, we will give him four 
months entitlement to start with. When he 
applies for newsprint after the paper is 
registered, then we ask him to give us a bank 
guarantee of 75 per cent of the value of the 
newsprint. After four months, he must give a 
Chartered Accountant's certificate on per-
formance. This is the procedure. Before this 
our policy was that for the first four months 
we did not give anything. Then complaints 
started coming saying : What should we do in 
the first four months without newsprint ? The 
difficulty is both ways. If you do not give it, 
then we are trying to throttle the paper or the 
individual or the Party. If you give this is the 
situation. The situation has now come to a 
serious dimension. For instance, in India we 
are giving newsprint allocation to 760 daily 
papers. This year alone 263 news papers have 
been started. This is a very serious thing. That 
is why I have offered in the other House—I 
am offering the same in this House as well—
that since a new policy of newsprint 
allocation has to be made in the next few 
days, I will be very much keen to discuss with 
my friends in the opposition as to what should 
be our attitude towards the newspapers. 
Should we go back to our original policy of 
giving newsprint after the paper is started ? 
Or, should we continue the present policy and 
give them newsprint in the I very beginning ? 
The pitfalls are there both-I ways. Dangers 
are on either side. Therefore, we have to sit 
down and decide what 
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is in the best interests of all. This is the main  
difficulty. 

Sir, some reference was made to ad-
vertisements. I can only say one thing with a 
great deal of clarification. I can say with a 
great deal of pride that so far as the 
Government of India is concerned or DAVP 
is concerned, we have never used 
advertisement as an instrument of policy. 

There is no paper in India, however 
opposed to the government policy it might 
have been, which was deprived of the 
newsprint. Sir, I have been in this Ministry 
off and on for about four years or five years 
and in this period, Sir, there has not been a 
single case where we have either encouraged 
or discouraged any paper on the basis of 
advertisements and we have not done 
anything to any paper, whatever its policy 
may be. To some paper we have not given. 
But these papers we have made public and 
we have given the reasons why we have not 
given to them. For instance, there are some 
papers which the Press Council called 
obscene and vulgar and whom the Press 
Council warned and held them as yellow 
papers and 1 think 1 will have the sympathy 
of this House on this that we should not give 
advertisements to such papers because such a 
trend should not be built up in the country. 
So far as our general policy on 
advertisements is concerned . . . 

SHRI I. K. GUIRAL :  ... I feel that 
basically that advertisement is not given as a 
subsidy and advertisement should not be 
given as a financial support. Advertisement 
is an instrument for reaching the reader and 
even if I differ strongly with the editorial 
view of a newspaper, I have nothing against 
the readers of that newspapers and that is 
why when we give advertisements to a 
particular paper, we want to reach the widest 
possible area with our message, whatever 
may be the message. For   instance,   these  
days  we  are  carrying 
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on a campaign against violence and, natu-
rally, when we want to mobilise public 
opinion against violence, we would like 
every reader to read it and, therefore, I would 
not like to discriminate against any 
newspaper. 

 

Sir, a great deal of discussion ha^ gone on 
about 'The Searchlight" and r ight ly  so. 

SHRI SUBRAMANIAN SWAMY (Uttar 
Pradesh) : Sir. the honourable Minister has 
said that obscene papers are not given the 
advertisements. But what about a paper likt 
"The Motherland"? 

SHRI I. K. GUJRAL : I think you have 
not seen the advertisement of the Govern-
ment of India this morning only in "The 
Motherland". You should have seen it this 
morning. 

SHRI KRISHAN KANT (Haryana) : Sir. 
he does not see advertisements because he is 
not perhaps interested in them. 

THE VICE CHAIRMAN (SHRI V. B. 
RAJU) : Mr. Swamy, your question has been  
answered  in your favour  now. 

SHRI I. K. GUJRAL : So far as "The 
Searchlight" is concerned, I have said about 
it in this House and I want again to share the 
anguish of the Members. It^is very 
unfortunate that the newspapers were burnt 
by some hooligans.   Often, Sir, it has been 
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said that there can be no democracy without a 
free Press. I think it is high time that our 
friends in the Press also realised that there can 
be no Press without democracy also and if 
some papers, in their innocence, start 
pleading for violence and asking the people to 
go out in the streets, the results can be very 
sad and they can be sometimes heart-
breaking. If a papci is burnt, we are all very 
sorry. But, Sir, we are equally sorry when the 
Governor of a State is insulted, we are 
equally sorry when the Head of the State is 
insulted and we are equally sorry when the 
Members are insulted and we are equally 
sorry when the Members do not realise what 
impact thei r  attitude in the House can have 
outside and I think we must realise that both 
democracy and the type of attitude we adopt 
towards democracy influence the youngsters 
outside and that is why we must try to save all 
the institutions together and 1 think we are all 
together in this. We must save democracy and 
the freedom of the Press . . , 

 

SHRI I. K. GUJRAL : I am not saying 
a ny t h i n g  wise and I do not claim to be 
saying something wise. I am saying only the 
obvious thing and the obvious thing is that we 
must realise this that it is both the cause and 
the effect and if some people, in their 
innocence, start saying, that vidroh, is 
dharma, that vtdroh becomes dharma, then 
the people outside become influenced by it . . 
. 

 

 
trfsrjpnn 3;|fa ^TOTT | which I must 

straightawaj deny. I have not mentioned the 
name of Jayaprakash Ji and 1 have not 
objected to the printing of Jayaprakash"s,; 
Statement. 1 have said about one editorial and 
I am drawing his attention to that. 

SHRI RAJNARAIN :   What is that ? 

SHRI I. K. GUJRAL : You can read that. 
Having said that, I would say that when 
Searchlight people approached me and my 
colleague, Mr. Sinha, not only did we extend 
our sympathy to them, but we also took 
specific steps. For instance, we have agreed to 
give them additional newsprint. We 
immediately agreed to give them licence for 
importing machinery. I also sponsored their 
case to the Fi-Ministry recommending that 
when lliey   import  the  machinery,  it  should   
be 
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Sir, radio, rightly again, has been dis-
cussed a great deal. I he more controvei-sial 
part of it, I will come towards the end. Let 
me first deal with lesser controversial aspects 
of the radio. In India, which is very vast and 
big, it is very important that we must have a 
communication media, which is very 
effective. Unfortunately, the print media as 
yet is very limited both in its reach and 
because of the ill iteracy and because of its 
history, because it is still urban oriented. It is 
Still read by few. It does not penetrate to the 
rural life. These are the limitations of the 
print media as such. Therefore, we have to a 
great extent make investment in audio-visual 
media. Radio has been there for about 40 
years. Unfortunately, in spite ( of 40 years it 
has not yet spread to the extent that it should. 
We have made very meagre investment in it 
comparatively than what we should have 
keeping in view the size of this country. 
Today we say that it reaches about 85 to 86 
per cent of the population. The 14 per cent 
which are left out are socially the most 
vulnerable sections of the society. Border 
areas are still not very adequately covered. 
Adivasi belt is still not very adequately 
covered. Socially deprived are not yet very 
adequately covered. And. even when a radio 
reaches there finally, then the radio sets are 
still not available. 

In India today we have approximately a 
crore and thirty lakhs of licensed radio sets. 
Some time ago some private agency made a 
survey and came to a very startling analysis 
and that was that there were about a crore 
and thirty lakhs of licensed radio sets. One 
can say that there will be another 50 to 60 
lakhs of radio sets Which are not licensed 
and thus there may be a totality of about two 
crores of radio sets. Even if they are evenly 
spread and four or five people have the 
benefit of one radio set, you can cover only 
about 10 crores of people out of 54 crores. 
Sir, the startling revelation of that analysis 
was that out of these total radio sets only 
about 10 to 1 t per cent had reached the 
village life. Rest of it is still urban and even 
in urban   areas  in   a  city  like   Bombay  
the 

contact with radio in mill areas, for ins-
tance,  is only to the 8 per cent of the popu-
lation. The result of it unfortunately is that a 
media which is so well spread, even this 
media, has remained limited by and large to 
middle class urban elite. Therefore, I think a 
definite policy has to be evolved whereby 
you can make a communication media 
effective, possible and an instrument of 
cultural change. Cultural change in the first 
instance means that physically radio should 
be available and secondly in the programme 
there should be a great deal of investment. 
Unfortunately again, our income from radio 
is far in excess than our investment in it. 

6 P.M. 
Last year for instance the income from 
licences and commercials was approximately 
Rs. 29 crores and our Budget last year was of 
the order of about Rs. 17 crores. So the Radio 
is virtually earning Rs. 12 crores for the 
exchequer rather than making investment. I 
have been pleading to make it autonomous 
for many reasons but one of the main reasons 
is that as long as it is part of the 
governmental rules it suffers from a great 
deal of handicap and one of the handicaps is 
that whenever an economy cut is applied it is 
applied to the Radio. For instance, last year 
there was an economy cut of 10 per cent. 
What does that mean ? It means you cannot 
reduce salaries ; you cannot retrench people; 
the only thing that you can cut is that you can 
cut on the programmes and when once you 
cut on the programmes the quality of the 
programmes goes very steeply down. Some 
months ago my colleague, Mr. Dharam Bir 
Sinha undertook a survey of the Bombay 
station for instance and he came back with a 
startling result. He said that our average cost 
per programme has come to two annas per 
programme Now, what type of programme 
can von oiler except that you keep on re-
peating the programme that you have once 
taped ? You are unable to involve new talent 
; you are unable to involve or new research 
possibilities for programmes ; you do not 
have new dimensions; you do not have 
training ; you do not have 



 

[Shri 1. K. Gujral.] adequate feedback. 
Fortunately this year we have been able to 
get some money to add something new to the 
programmes, for instance I am very keen to 
have a very effective feedback system. No 
radio system can be useful unless you have 
an effective feedback. And feedback does 
not only mean voluntary letters which people 
sometimes write but feedback means surveys 
in the various strata of society by which we 
keep on checking up the impact of the 
various programmes and unless that is 
scientific the media does not become 
successful. We are very keen that we should 
be able to build up a very good' system 
firstly for training because unless you give 
them training not only at the entry point but 
also as they go along, the-' quality of the 
programmes will not improve. We are also 
keen for instance in music, to build up our 
own orchestra in various stations. We are 
also keen that we should encourage group 
singing movement. India badly needs it 
because unless we start singing in groups on 
national themes we would not feel nationally 
integrated. That is why we are starling this 
new group singing movement throughout the 
country in the various stations. Similarly we 
must create our own light music sections and 
make it more independent so that we do not 
have to rely on the film music so much as we 
are doing at present. These are the various 
aspects for which we must make 
investments. I agree with Mr. Habib Tanvir 
that institutionalised culture is not the way 
out. I agree with that but then culture cannot 
be wished in. If you want to have a cultural 
policy, not only you must have a new 
cultural policy but you must have adequate 
resources for ushering that in. If we want that 
our cultural attitude should be at one not 
only with our legacy, with our past, with our 
tradition, but must also represent the modern 
approach and the modern values then it is 
very important that our investment in the 
media should be very substantial. Our basic 
difficulty in India has been that we have 
been trying to usher in a cultural change 
through    film    and radio 
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without making any investment. We have 
too much faith in our lectures; we feel 
perhaps through bhashans things can bo 
changed.    That is not possible. 

My friends have also mentioned about the 
policy of the Radio regarding politics. I 
think the one thing that we must get away 
from is that politics has a limit beyond 
which it should not go. To the radio news is 
one of the very small activities. 

SHRI I. K. GUJRAL : The main point is 
they must understand for instance with 
regard to the news that we give that it goes 
not suit us to black out any news, not in the 
interests of Mr. Rajnarain or anybody but in 
the interests of the credibility of the media 
itself. And whatever Mr. Shyamlal may 
have said, in India today—I am yery proud 
of the fact—the Radio has much more 
credibility than any other media. 

 
SHRI I. K. GUJRAL: The average Indian 

fully believes and has full faith in whatever 
the Radio says. Radio as a medium of 
propaganda, Mr. Rajnarain must by now 
have realised—he has contested elections 
again and again and he has been defeated 
again and every time ho must have 
realised—has a strong and potent role. 

(Interruptions) 
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SHRI I.  K.  GUJRAL :     Where     Raj-

narain's limit ends our limit starts. 

 



 

SHRI I. K. GUJRAL: My regret is my 
friend, Shri Shyamlal Yadav, said that the 
BBC has more credibility in India than All 
India Radio. 

SHRI RAJNARAIN : Why not ? 

SHRI I. K. GUJRAL : It was the BBC which 
said in 1965 and it was the same BBC which 
in 1969 that India was being defeated. Do 
you think that ita credibility is more than the 
credibility of All India Radio ? I have 
nothing against the BBC. (interruptions) 

THE   VICE-CHAIRMAN   (SHRI   V.   
B. RAJU):  Order, order please. 

SHRI I. K. GUJRAL: Mr. Shyamlal 
Yadav may be sitting on that side of the 
House today, but he has a glorious past. He 
has participated in the national struggle. I 
think under no provocation should he let that 
go out of hand. Let us derive pride from our 
own institutions. We are proud of them. Let 
us share that pride. Even if we differ in the 
details, let us not give away that pride. 

SHRI I. K. GUJRAL: I am glad that some 

friends have appreciated the Yuv Vani. We 
have been able to set up only four  stations  
as  yet.    We  are  keen  that 

 

Yuv Vani should expand fast hi the Fifth Plan   
and  particularly  I  think  Yuv  Vani should   
go   to   every   university   towr,   so that 
youth can have a media of expression. Prakash  
Vir Shastriji pointed out  two or three things.    
For instance, one is whether it is Westernised 
or not.   1 think one thing which   my   
generation   and   Prakash      Vir Shastriji's  
generation  must  realise  it  that with  every  
generation  the  cultural  values change.    
Today life is becoming universal more and 
more.    Music is no more limited to  the  four  
walls  of  a  country.    Today Ravi Shankar is 
as much loved in England and America as he 
is loved in India.   Sitar has  become  a  
universal  instrument     and whether we like it 
or not so is pop music. The   question  is   not  
whether  I   like  pop music   or  not.    The  
question   is   whether the   new   generation   
likes   it   or   not.     It is not possible for us to 
inflict and impose our own value-systems on 
the pew generation.    The  main  reason   why  
we  started Yuv Vani is we should not try to 
impose the   value-systems   of   the   old  
generation, because   it   alienates   them.     
One   of   the reasons why the new generation 
gets alienated  from  the  old  generation  is  
because the  media  of expression tries  to     
mould them.   Today's generation, rightly or 
wrongly—I   am   no  judge  of  it—revolts   
against that effort to regiment them.   That is   
why we have  thought  as  a policy  that  in the 
Yuv Vani we should give freedom of ex-
pression.    It is freedom of expression not only  
in the sense of speech,  but also  in the sense ot 
music.   Whether it jars Prakash Vir Shastriji's 
ears or my ears, it is cf no consequence.     The   
fact   is   that   the   new generation likes loud 
music.    Loud music has been born due to 

many reasons.    I will not take the time of the 
House .  .  . 

SHRI I. K. GUJRAL: I am coming to that 

The second thing is that we are tiying to 
build up the Yuva Vani deliberately. We  felt  
that  if we  generalised the  Yuva 
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Vani policy and took it to all sections of the 
Youth population, then the Yuva Vani will 
fail, because the general radio, the AIR, has 
A, B & C somewhere. But the Yuva Vani 
policy is that it must address itself to a limited 
section of the youth and for good reason, 
which is that we want them to feel that it is 
their own medium. And that is why the policy 
enunciation that I made when we started first 
the Yuva Vani was that this radio is being get 
up for that section of youth which is cither in 
the process of education or is the product of 
education. We deliberately tried to keep it at 
low transmitters so that it remained local and 
it did not spread ourside so that personal 
contacts became possible. If a boy wins a 
hockey match in the Delhi University or if a 
girl delivers a very good speech in Hindi at 
the Jndra-prastha College, then that should be 
something, their names should mean 
something to the community of the youth as 
such. Therefore, we have deliberately tried to 
follow this policy. We have deliberately tried 
to use the Yuva Vani for the urban youth. For 
the rural youth we are trying to build separate 
programmes in A, B & C. This is the policy 
we are experimenting with. I cannot claim 
that we will succeed. But the results so far 
show that we are succeeding ever, in dealing 
with that section of the society; youth living 
in the urban areas, youth which is in touch 
with education, youth which is now feeling 
the impact of our new approach, rightly or 
wrongly, positively or negatively. Let us try 
to have a line of communication with them 
because when one communication channel 
gets complete, then the second stage will 
come as to what I think is the best course to 
deal with them. Let the youth expose its own 
problems to us, and let them talk to each 
other. We should also go into their minds ; we 
should know what the youth is feeling. Let us 
continue the experiment with them for some 
time more. Perhaps we will succeed. I am no 
prophet nor can anybody claim to be a 
prophet. One car. succeed ; one can change if 
one does not succeed. 

My friend, to an extent, expressed a great 
deal of concern about this Spotlight. Now, I 
would not have taken lime on it, but since it 
always comes up again and again, I would 
only like to say that we have definitely given 
a great deal of shift in choosing people who 
can come on the Spotlight Programme. 1 will 
only lead out two or three lines for the 
records so that my friends know what policy 
we are following— 

'During 1973, 11 specialists from the 
Jawaharlal Nehru University associated with 
the various social sciences disciplines were 
invited to broadcast in the programme on 21 
occasions. Academicians participated on 92 
occasions and they were drawn from 34 
academic institutions all over the country. It 
is interesting to compare this wider academic 
participation in 1973 with participation of 
only 11 such institutions during 1972." 

The represen.ation accorded to the Jawa-
harlal Nehru University is that during 1973 
out of the 537 scripts which were broadcast 
on the Spotlight, only 11 came from the 
Jawaharlal Nehru University. Therefore, it is 
not correct for its to come to a conclusion 
that some institutions or some set of people 
are now getting prominence. What we have 
decided as a policy is that Spotlight is an all-
India programme ; speakers must come from 
all over India. And that is why we have 
considerably brought it down—I think even 
Delhi has come down to about 30 per cent 
and 70 per cent of the programme 
approxiately conies from outside. Similarly, 
we are keen that specialists on the particular 
subjects should speak rather than only 
generaiists should speak. That is how we 
have devised it. And I think that if from that 
critical angle my friends will look at it, they 
will come to   a   different  conclusion. 

It has been talked about elections, whether 
time should be given to (he various parties or 
not. I, for one, feel that radio will become 
more relevant if all parties are given time 
about election on the radio. But  it   is  not  
for me  to decide how  the 
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time should be distributed, the time should 
be distributed as the Election Commission 
might decide. That is why in 1967 when we 
were in touch with the Election Commission 
and in 1971 when we were in touch with the 
Election Commission I had said that as the 
Minister in charge of Information and 
Broadcasting I should not be called upon to 
decide what percentage of time should be 
given to each party. I think this is an area 
where political parties should get together 
either directly or through the Election 
Commission and decide .... 

 

SHRI I. K. GUJRAL: I did not receive 
any proposal from the Election Commission 
to this effect. The Election Commission 
asked us whether we would have any 
objection for political parties to use it, we 
said "Yes". Now it is for the Election 
Commission to decide how much time 
should be given to which party and how a 
formula should be evolved. 

SHRI SHYAMLAL YADAV : I should 
like to have one information from the 
hon'ble Minister. The Election came out in 
the Press but he said that no proposal has 
been received from the Election Com-
mission. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): What more can he say? 

SHRI I. K. GUJRAL-. I did not receive a 
specific proposal as to how linie should be 
given. I was asked whether i!)e Information 
Ministry should be willing that radio should 
be used for election, I said 

"Yes". The details were not given to inc. It 
may have been sent to other Ministries but not 
to us. It is possible that the Election 
Commission may have been in touch with 
another Ministry but not with my Ministry. I 
do not know about it. But so far as I am 
concerned we were asked only in this limited 
aspect. 

 
THE VICE-CHAIRMAN (SHRI V. B. 

RAJU): The Minister says he did not receive 
any proposal. 

SHRI RAJNARAIN : Joint responsiblity. 

 

SHRI SHYAMLAL YADAV : My point of 
order is that the Minister owes joint 
responsiblity. He cannot say thai he per-
sonally did not receive any proposal whereas 
others might have received. He should reply 
for the Government. 

SHRI I. K. GUJRAL: The Government 
replies in two forms. J think hon'ble friends 
know it better than I do. One is that an 
enquiry is addressed to me. When I am 
addressing, naturally, I can reply only within 
my knowledge. But if he vvanls that other 
Ministries should also be asked, he must come 
in the form of a question or motion. Then 
other Ministries will reply. So far as I. & B. is 
concerned. I have made my position very 
clear. 

Sir, about Radio I would touch two more 
points and then finish about it One is ' Today  
in Parliament". My filends have complained 
that the Rajya Sabha does not get adequate 
coverage. From now on we are going to have 
separate coverage for the Rajya Sabha and the 
Lok Sabha so that adequate satisfaction is 
available to both the Houses. 
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[Shri 1. K. Gujral.] 
I might clarify only one point, namely, thai 

we are keen for (he internal autonomy of the 
Radio and the T.V. This I must clarify 
because it is important for us to feel that the 
B.B.C.'s is not the only type of internal 
autonomy available. After all, every country 
develops its institutions. B.B.C. caters to a 
very small area where everything is done 
from one central point. We are dealing with a 
very big country where we are at the moment 
running approximately 70 stations. We are 
running more than a hundred transmitters. 
When the Fifth Plan commitments are over 
our number of stations will cross hundred. 
We have a cultural variety. We are also trying 
that the Radio should participate not only in 
the political life of the country but also in the 
social and cultural life of the country. And 
when you are trying to use the media for this 
social transformation, yen have to tailor your 
institutions according to your own needs. Our 
needs are basically that the radio should be 
more decentralised, that the stations in the 
various regions should have more autonomy 
so that they can take decisions themselves, 
that the decentralisation should be maximum, 
that internal autonomy in the running of the 
radio and the TV should be maximum and 
they should have release from the govern-
mental disciplines. That is the type of 
autonomy that we are trying to build. This is 
the type of autonomy some other countries 
have tried. "No country can copy the media 
policy of another country because the media 
policy can be only tailored according to one's 
own needs. The broad principles may be 
common, but the approach in detail has to be 
different and that is why the new type of 
systems that we are l i v i n g  to tailor for 
ourselves are totally different. 

Sir, a very pertinent point was made about 
the TV, i.e. why TV ? It has been raised not 
only here but elsewhere also. And this is one 
of the reasons why our communication 
policy in India has not succeeded. T have 
known and I remember the time when radio 
was thought to be a luxury. That is why in 
most of the States, even today you see that 
from the sales-tax 

point of vie"-, the radio is in the caiegory of 
luxury items, Now, in a country where 
communication is considered a luxury, that 
country can have this policy only at its own 
peril. The TV is not a luxury at all. Any 
instrument of communication is not e i ther  a 
luxury or a necessity. The basic point 
remains, what is the input into that medium 
and how you use that medium ? You can 
make it a luxury. You can make it an 
instrument for consumerism. You can also 
make it an instrument for social change. You 
can also make it an instrument for your 
cultural policy, for agricultural inputs, for 
your family planning movement, for your 
national integration. And our basic approach 
is that we want to use :he audiovisual media 
for that purpose. That is why whatever 
investment we might make, we must make it 
in such a way that we use it fully for the 
people as a whole. That is why we have said 
in the Fifth Plan that we must not sanction 
any station where community sets are not 
sanctioned along with'it. because only through 
community sets can you reach the people as a 
whole. Otherwise, if it remains confined to 
those who can buy TV sets, then the danger 
will be very serious. [ agree with Mr. Habib 
Tanvir in one thing more and that is, when we 
go to the rural life, our cultural approach 
should not be alien. It should not be as if we 
are disturbing the internal equilibrium in 
cultural life and pre-ject ing into it some 
alien culture. The alien culture will always 
have an upsetting effect because we have very 
rich cultural traditions. That is why in the 
satellite programmes, we are trying to keep 
this in view. I think sometimes it succeeds 
ami sometimes it does not give that degree of 
success. That is why I invite friends like Mr.   
Habib  Tanvir  to  help  us  in  this. 

Sir, there has been a sad suicide in the TV 
centre and my friends hav? referred to it in 
this House and in the other House. I have 
said that 1 feel really pained that we lost in 
Mr. Gaur one of our very valued colleagues. 
His contribution to TV was very considerable 
and one does not like to lose colleagues like 
him. Wc have a great   deal   of   sympathy   
for  his   family, 
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particularly because the loss of the head of 
the family like this is a very  sad thing. The 
police report is not yet complete. I can 
assure this House that our next step will 
depend upon what the police report says. 1 
would not like to anticipate the police report. 
And whatever is called for afterwards will 
be done. 1 would only take a few minutes 
more. 

SHRI HARSH DEO MALAVIYA: 
Would you agree to conduct an enquiry into 
the functioning of the TV station? 

SHRI I. K. GUJRAL: I will not make any 
comment till I get the police report. 

SHRI HARSH DEO MALAVIYA: I am 
asking about the general functioning of the 
TV centre. 

SHRI I. K. GUJRAL: I would also not 
like some people to take advantage of this 
suicide for their own purposes. Therefore, I 
would not like this to be a stick to make the 
Government mave in a certain direction. 
You know very well thai everything which 
is vocal is not always correct. Therefore, let 
us not be swept away by the vocality of 
certain people. 

Sir, the film has also received a great deal 
of attention of the House today. I will not 
take your time at length because I have 
spoken on this subject when the Bill on 
censorship came. But I would only say one 
thing, that is, for the first time we are now 
having a comprehensive film policy. It 
covers censorship. It covers the Film 
Institute. It covers the Directorate of Film 
Festivals, It covers Film council; it covers 
setting up of a National Films Corporation: 
it covers Setting up of art theatres; it covers 
film funds. Basically I believe that like radio 
and TV and newspapers, the film will not be 
an instrument of social use unless social in-
vestment is made in*o it. You cannot have a 
healthy film and unhealthy linance co-exist. 
If the film makers resort to money from 
sources from where they get now on that 
very interest, then the type of films available 
will be the same as we are now getting 
although in our Censor Board we have been 
very strict, we have 

banned more films this year than ever 
before, we have made very serious cut: 
this year than ever before. Even 
then the impact will never 
be felt; the impact will be felt only when film 
funds come into existence, when healthy 
finance is made available. That, I hope, 
supported by the various institutional set-up 
that 1 have indicated, will be in a position to 
usher in a aew film scene in not a distant 
future. Sir, with '.his I hope I have met all the 
points . . .  

 

THE   VICE-CHAIRMAN   (SHRI  V.   B 
RAJU) : I think now. .. 

 
SHRI I. K. GUJRAL: I deliberately did not 

touch two of three activities because of 
shortage of time. I knew I was testing the 
patience of my fellow-Members. But I can 
promise you one thing that all the points that 
have been raised here have been taken note of 
and whichever point I have not replied here will 
all be kept in. mind.    .   .    .{Interruptions) 

NOTIFICATION RE. ENHANCEMENT 
OF EXCISE DUTY   ON  KHANDSARI 

SUGAR 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATl 
SUSHILA ROHATGI): Sir, with your 
permission I beg to lay on the Table a 
notification both in English and Hindi of the 
Ministry of Finance, Deparment of Revenue 
and Insurance Notification No. 80/74-CE 
dated 30th April, 1974, together with an 
Explanatory Memorandum, 


